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Sr.No. CONTENT Action Taken by GPCB 

1 A  Complaint was received  by E-Mail on 
Dated: 15/09/2018, 16/09/2018, 
17/09/2018 & 26/09/2018. 

Detail Surprise inspection cum monitoring was carried out by GPCB on dated:- 15/09/2018, 
17/09/2018, 20/09/2018, 21/09/2018  (Annexure-1) 

Inspection Report was made covering the Inspection from 15.09.2018 till 21.09.2018. During   
the  Inspection   it  was observed  as follows: 

 Un-authorized   storage of 35-40 MT iron waste inside the premises of M/s Parshanik 
Chemicals A-2/12 was found and there was no leachate collection system. 

 During digging of at about 3.5 feet on west side of plot no. A-2/12, it was observed 
that black soil contaminated with iron waste was there. 

 During digging of at about 1.5 feet on east side of plot no. A-2/12, it was observed 
that black soil contaminated with iron waste was there. 

 There was no proper arrangement for the management of hazardous waste and 
serious pollution was observed. 

   Based  on  the  above  observations  and  Inspection  Report,  the  GPCB issued 
Closure Orders to the M/S. Vapi Spectro Chem Pvt. Ltd & M/s. Parshanik Chemicals 
bearing No. GPCB/CCA/ID – 437(2)/24762/471320 (Annexure-2)  and GPCB/CCA/ID – 
437(2)/24762/471321(Annexure-3)  on 05.10.2018 under Section 5 of Environment 
(Protection) Act, 1986 as a result of the violation of Hazardous &  Other Waste 
(Management & Transboundary  Movement)  Rules,  2016 along with  immediate 
closure  of production  process,   disconnection   of water  supply  and electricity  
supply. 

   After Closure direction units were visited on dated 11/10/2018, 26/10/2018, 
27/10/2018, 15/11/2018 (Annexure-4) 
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2 Hon’ble NGT Order (Original application: 
823/2018) Dated: 18/12/2018  

“Let a joint Committee comprising of 
Central Pollution Control  Board and 
the Gujarat State Pollution Control 
Board (GSPCB) furnish a report on 
factual aspects within one month by e-
mail at ngt.filing@gmail.com to this 
Tribunal” 

 Joint inspection was carried out by Committee comprising of Central Pollution Control 
Board and the Gujarat State Pollution Control Board (GSPCB) on Dated: 27/12/2018 & 
01/01/2019. 

 Joint Inspection Report was by committee submitted to Hon’ble  NGT through Email 
on Dated: 17/01/2019.(Annexure-5) 

 The Joint      Committee     Report      recommended      certain recommendations. 

3 Telephonic Complaint was received at 
GPCB on Dated: 20/02/2019 regarding 
hazardous waste dumped in village 
Rata. 

 Inspection was carried out by GPCB on dated 20/02/2019 & 21/02/2019. (Annexure-
6) 

 Upon Inspection and Investigation, it was observed  that  the  waste of  approximately  
80-90  MT was lying therein. 

 The concerned officials of the Unit Vapi Spectrochem Pvt. Ltd were taken to the site 
and shown the illegally dumped waste. It is pertinent to note that the said 
representative of the unit admitted to the said waste belonging to unit and further 
undertook to dispose of the same to the TSDF site.  The same was given in writing by 
the representative of the unit.  

4 Hon’ble  NGT Order (Original 
application: 823/2018) Dated: 
01/03/2019  

“We require the Joint Committee 
constituted in terms of order dated 
18.12.2018 to take further appropriate 

 Thereafter, in compliance with the order dated 01.03.3019 of this Hon'ble Tribunal, 
the Joint Committee carried out a further Inspection to oversee and cross check the 
remedial action being taken and to ascertain the assessment of compensation to be 
imposed upon the Industrial Units. 

 Joint Committee Report for May 2019 was drawn up and was sent to the Hon'ble 
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action in the matter and to oversee 
assessment and collection of 
compensation for the damage caused, 
preventive and remedial action for 
restoration of environment. 
Compensation should be deterrent and 
adequate to meet the cost of 
restoration of environment.” 

Tribunal for its perusal vide email dated 31.05.2019. (Annexure-7) 

 It  is   pertinent   to   mention   herein   that   the   Environmental compensation was 
calculated by the Joint Committee on the basis of the formula that has been 
formulated by CPCB which came to a total compensation of Rs. 13,08,000/- (Rupees   
Thirteen   Lacs   Eight  Thousand Only) per Industrial Unit. Also, an Additional penalty 
of Rs. 2,00,000/- was to be imposed  as there were two violations.( As per Section 15 
of Environment (Protection) Act 1986 & CPCB Guideline “any violation may be limited 
to maximum of  one lakh rupees per provision violated “) 

   The Gujarat Pollution Control Board further exercised its powers and initiated criminal 
prosecution under Section 19 of the Environment (Protection)  Act,  1986  against  
industry on 04.04.2019 vide Criminal Case No. 1084/2019. (Annexure-8) 

5 Hon’ble  NGT Order (Original 
application: 823/2018) Dated: 
02/05/2019  

“We may also observe that the 
applicants in these Miscellaneous  
Applications are some of the polluting 
units located in Vapi area.  In any case, 
the entire matter shall be considered 
after the report  is received. In the 
meanwhile the applicant is at liberty to 
approach the Gujarat Pollution Control 
Board (GPCB) for the  relief sought for 
in the present application” 

 

 Keeping in mind the recommendations given by the Joint Committee by way of the 
January 2019 Report, Revocations orders were issued to the industries. A Conditional 
Revocation Order for a period of 3 months was issued by the GPCB to M/s Vapi 
Spectrochem Pvt. Ltd. on 16.06.2019 (Annexure-9), with the following conditions:  

a) Unit shall carry out ground water and soil sampling on six-month basis 
and result shall be submitted to GPCB; 

b) The penalty of Rs. 2,00,000 (Rs. 2 Lacs) may be taken from the industry 
due to illegal dumping of waste which was violation of HoW(M&TM) 
Rules, 2016 under E(P) Act, 1986.  

c) Environment compensation of Rs. 13,08,000 (Rs. Thirteen lacs and Eight 
thousand only) may be taken from industry. 

 A Revocation of Closure order dated 04.07.2019 was also issued by the GPCB to M/s 
Parshanik Chemicals (Annexure-10) 
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6 Hon’ble NGT Order (Original application: 
823/2018) Dated: 03/07/2019  

“We are unable to find the action taken 
by the Gujarat State PCB to be 
satisfactory.  The report does not show 
the cost of restoration and adequacy of 
amount of compensation to meet such 
cost. Leaving it to polluting unit itself to 
carry out the sampling hardly meets 
the mandate of law.  The regulator 
Board cannot avoid its statutory duty  
as guardian and protector of 
environment. The report purports to be  
only by the Gujarat State PCB while the 
order of this Tribunal was for  a report 
to be given by the joint Committee 
which was also to comprise of the 
CPCB.  We disapprove such conduct of 
the Gujarat State PCB. Cost of Rupees 
one lakh be deposited by the Gujarat 
State PCB with the CPCB within one 
month for acting against the letter and  
spirit of order of this Tribunal.  The 
Gujarat State PCB is free to recover the 
amount from erring officer. The 
amount will be spent by the CPCB for 
restoration of the environment” 

 Gujarat Pollution Control Board has filed a review against the order dated 03.07.2019 
passed by the Hon’ble National Green Tribunal. It is submitted herein that on the said 
date, the Joint Committee Report of May 2019 was on record, but, it was 
inadvertently not taken note off. The said Report in a detailed manner dealt with the 
steps of restoration of environment as well as the procedure as per which the 
compensation had to be been levied on the Units.  

 Gujarat Pollution Control Board had also submitted an  Action Taken Report to 
Hon’ble NGT through Email (ngt.filing@gmail.com; filing.ngt@gmail.com)on Dated: 
25/06/2019  & summarized whole case to Hon’ble NGT, which by mistake was 
considered as the Joint Committee Report which was not case. (Annexure-11) 

 However, in compliance of the order of Hon’ble NGT, GPCB has paid penalty of Rs. 1 

lakh vide UTR No. SBIN319217290123 689726 dated 05/08/2019 in CPCB. (Annexure-

12) 

 

   GPCB has carried out Inspection of the Industries on 29.07.2019 and observed from 
Analysis report of collected samples, that there is no contamination or illegal disposal 
of waste on the units anymore. Because Aniline & Tri chloro aniline was not detected, 
Iron is in range of 2.46 to  3.1%,which is in range of reference sample collected earlier 
( reference sample was collected earlier and referred in joint  inspection report 
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Annexure-2. of May-2019 )The industry has already carried out restoration and 
remedial actions in respect of the contaminated soil and illegally dumped hazardous 
waste. (Annexure-13) 
 

 It is also pertinent to note that M/s Vapi Spectrochem Pvt. Ltd. has also complied with 
recommendation of Joint Committee Report and has accordingly paid (1) Rs. 
13,08,000/- environment compensation  (Rs.10 lakhs vide  RTGS No.  
BARBD19172302315 /21.6.2019 in Bank Account Number 10325062238, State Bank 
of India, Gandhinagar & Rs.3 lakhs 8 thousand vide  RTGS No.  
BARBR22019062120206168 /21.6.2019 in Bank Account Number 10325062238, State 
Bank of India, Gandhinagar) & (2) Rs.2,00,000/-  for illegal dumping of hazardous  
waste  ( Rs.2 Lakhs paid vide RTGS No. BARBR22019062120206169 / 21.6.2019    in 
Bank Account Number 10325062238, State Bank of India, Gandhinagar) penalty 
through RTGS. (Annexure-14) 

 
 After the expiry of the period of three months given in the conditional Revocation, the 

GPCB will take further action. 
 
 Joint Committee Report for August 2019 was drawn up and was sent to the Hon'ble 

Tribunal for its perusal vide email dated 30.08.2019 (Annexure-15). There is also a 
recommendation for levying the same amount of compensation on M/s Parshanik 
Chemicals by the Joint Committee which may be realized as soon as possible.  
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PLOT NO:3A &3B,
PHASE-I, GIDC ESTATE,
GIDC Vapi - 396195
DIST : Valsad,  TAL : Pardi               ,  SIDC : Vapi

Industry Details

Email :

Telephone :

parag@hemachem.com

0260-6456524

Type / Scale / Sector / Status : RED / SMALL / Organic Chemicals manufacturing / In Operation
 Inspection Dt & Time : 15/09/2018 18:00 /   Hazd

Water Consumption in Kilo Lts Per Day 13.560

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

495817 ( After Notice of DIR )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Underground Drainage System / Soak Pit
GIDC Underground drainage / 0

Ind : Dom : 5.000
3.000Ind : Dom : 3.000 Waste Water generation / Discharge (klpd) :

AWH-73691-16/07/2020  Last Inward:143887-25/08/2018[ONL]

No

 TSDF Name : Vapi Waste & Eff Mngmt Ltd. VAPI [24763]

 Person Contacted : Shri Subhashbhai Patel - Plant 
I/C

4

17

Vapi Spectrochem Pvt.Ltd

Ro Name : Vapi 

Last 3 Legal Action :

Source of Water Supply: GIDC

 Commissioned Dt :  
   

 Production Start Dt : 
    

10/09/1994 15/10/1994

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =2, Process =0 , ETP Cap = 8 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 07/09/2011

Applicability of CRZ Rules : No

Outward No: 41979-23/09/2018

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532
11/07/2017 SCN 11/01/2018 , 444518 SCN APP 441363
14/11/2017 NOT 03/01/2018 33A,, 457406 NOT VIG 440374

Lab Charges Pending :  Rs. 2570.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-05

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 68103, ETP - 180, APCM - 0 Meter Reading  - 0, Kilo Litre  - 1198 Meter Reading  - 0, Kilo Litre  - 9

Monthly Patrak Data : Last Return : 201805 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

No Data

Fuel Used : Diesel,Solid Fuel

Stack Attached to : Boiler+T.F.H,D.G. Sets

N I C1/5 ( Through XGN )23/09/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



PCB-ID: ( 24762 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No 24762

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA No.

b  - H.W generation exceeding CCA limits Yes

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? No.

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? As per IR

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-------

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable --------

n  - Details of safety spects provieded by the facility ------

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C2/5 ( Through XGN )23/09/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



આપના ારા કૉલ ટૉરજ ુ લામાં કરલ જોવા મળેલ ને વરસાદ  ઋ ુને યાને રાખી ુર ત શેડમાં તા કા લક ખસેડ ું.
એકમની ુલાકાત અ ેની કચેર એ ઈ-મેઇલ ારા લોટ નં. એ-૨/૧૨માં Iron waste land filled કરલ એ બાબતની 
ફ રયાદમાં લીધેલ.
ુલાકાત સમયે એકમ 2,4,5 – Tri Chloro Anilineના ઉ પાદન યા માટ ચા ુ જોવા મળેલ. ઉ પાદન યા દરિમયાન 

જનરટ થતાં “Iron waste” ને સં હ કરવા શેડ બનાવેલ માં આશર ૮૦ ટન ટલો Iron waste સં હત જોવા મળેલ પરં ુ 
આશર ૫ ટન ટલો Iron waste ુ લામાં શેડ વગર રાખેલ જોવા મળેલ તેમજ Iron waste ટૉરજ ઍ રયા માટ લીચેટ 
કલૅ શન ફિસ લટ  પણ જોવા મળેલ ન હ તો તે ગે ુલાસો કરવો અને ુ લામાં રાખેલ Iron waste ને ુર ત શેડમાં 
ખસેડવો.
એકમ ારા એકમની સામે આવેલ લોટ નં. એ-૨/૧૨ (મૅ. સાિનક કમીકલ) ના શે માં આશર ૩૫ થી ૪૦ ટન ટલો Iron 

waste સં હત કર  રાખેલ જોવા મળેલ. આપને મળેલ ક સે ટ ુજબ Iron waste TSDF Siteમાં disposed કરવાનો થતો 
હોઇ આમ છતાં આપના ારા અનઑથૉરાઇ ડ ર તે એકમની બહાર કાઢ  અ ય થાને ( લોટ નં.  એ-૨/૧૨) પર ટૉક 
કરલ જોવા મળેલ.  બાબતે ુલાસો કરવો.
લોટ નં.  એ-૨/૧૨માં કોઇ પણ લીચેટ કલૅ શન િસ ટમ જોવા ન મળેલ  ગે ુલાસો કરવો.

This unit is visited with reference to E-Mail received at this office regarding Iron waste dumped in Open Plot of 
M/s. Vapi Spectrochem Pvt. Ltd. (Plot No. 3A, 3B) & M/s. Prashanik Chemical (Plot No. A2/12). With reference 
to this complain this both plots are visited on Dated: 15/09/2018, Dated: 17/09/2018, Dated: 20/09/2018 and 
Dated: 21/09/2018. With reference to this complain through JCB make pit to observed iron waste dumped or Not. 
Detail investigation report is uploaded herewith in .pdf File with Photographs. Due to compress large size 
documents upto 500 kb, This uploaded documents not visible properly, Hence same document is sent through E-
Mail to Head Office.  [671]-23/09/2018

W.C Notings: 

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

N I C3/5 ( Through XGN )23/09/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



Instructions in Previous Visits and Reply Insp Det Instruction Status

1. You are instructed to submit last 3 months production data, water 
consumption & disposal of generated Haz. waste consumption & disposal of 
authentic documents.

483962(13/06/18) Still Pending

3. You are instructed to submit the point wise compliance of pre-monsoon 
action plan.

483962(13/06/18) Still Pending

2.  During inspection, @ 50 to 60 MT of Iron sludge waste kept open to say & 
@ 4 MT of iron sludge waste kept in bags & covered with for plum sheet 
hence instructed to shift roofing area considering the monsoon season & 
submit the compliance report

483962(13/06/18) Still Pending

4.   One Ms tray kept with reddish brown colored waste in liquid form found 
open to say hence it is instructed to take correlative measures candidacies on 
urgent basis & submit the compliance.

483962(13/06/18) Still Pending

(3) Provide proper storage shed (having impervious base &roof covered )for 
iron sludge instead of storing on open land..; Work is going on of storage 
shed, mean while we will cover the iron sludge by plastic cover. Flooring of 
the storage area is already constructed by RCC. (09/01/2018)

457406(14/11/17) Partial Compliance

(2) Carry out proper treatment of Isomer material (highly alkaline) generated 
from crystalliser of TCA plant instead of storing in idle tank.; We have already 
taken isomer material in process from idle tank and enclosed herewith 
photograph of the empty idle tank. (09/01/2018)

457406(14/11/17) Pending !! Reminded AGAIN

(5) Submit details (for last 3 months) about production w/w discharged in 
CETP, stock &disposal of Haz. Waste etc.; Production data -- Aug 17-- 
product -- 2,4,5 TCA -- 20000 Kgs., W.W sent to CETP -- 140 Kl, Haz Waste 
sent -- 00,,,Sept-17 --- Product--2,4,5 TCA--20000 Kgs, , W.W sent to CETP -- 
158 Kl, Haz Waste sent -- 00,,,,,Oct-17 --- Product--2,4,5 TCA--20000 Kgs, , 
W.W sent to CETP -- 149 Kl, Haz Waste sent -- 00,,,,, Stock of iron sludge 
about approx. 100 M.T.@#$ (09/01/2018)

457406(14/11/17) Fully Complied

(1) Raise boundary well (as provided at ground level) of TCA flex cooling 
tower recirculation tank, to prevent its overflowing leading outside premises 
.Sample of same is collected.; we have raised height of boundary wall to 
prevent overflowing water of cooling tower out side the premises. Photograph 
of the raised wall enclosed herewith in "000". (09/01/2018)

457406(14/11/17) Partial Compliance

(4) Provide proper removal mechanism for sludge from primary treatment in 
ETP and operate it regularly & efficiently.; Our effluent is coming slightly 
alkaline and we are neutralising the same by caustic lye so there is no 
generation of ETP sludge, even though we are removing iron sludge from 
ETP tank manually and dried the same and mixed with iron waste for sending 
the waste side. (09/01/2018)

457406(14/11/17) Fully Complied

(૩) એકમ ની હદમાં સં હ થયેલ આશર ૭૦  MT આયન લજ પૈક નો આશર ૨૦ 
MT લજ ુ લામાં સં હ થયેલ છે તેને ુર ીત સં હ થાને શી ટ કરવો.; 
Regarding 20mt Sludge,It was not sludge but intermediate generated during 
the process of Reduction and distillation which was lying in open.Normally we 
are storing the same in plant only as we are using the same regularly.We had 
used all the 20mt intermediate in the same month.Now onwards we will store 
intermediate in plant/godown only. (23/01/2018)

444518(11/07/17) Pending !! Reminded AGAIN

(૨) હાઉસ ક પ ગ ુધાર ુ.; Our Housing is Good & Keep Good regurlarly. 

(23/01/2018)

444518(11/07/17) Partial Compliance

(૧) છે લા ણ માસના ઉ પાદનની િવગત ER-1 ની નકલ સાથે તેમજ પાણી 
વપરાશની િવગત તેમજ હઝાડસ વે ટ ડ સપોઝલ ગેની મા હતી ર ુ કરવી.; ER-1 

Submitting Hear with Copy of ER-1 for the Month of December -16, January-
17 & Febraury-17 (23/01/2018)

444518(11/07/17) Fully Complied

N I C4/5 ( Through XGN )23/09/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler+T.F.H 11 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett 

fuel,yes with apcm 
found in operation.

2 D.G. Sets 9 240 KVA YES N.A Diesel 40 Lit/Hr. stand by

Details about Hazardous Waste Management :

Sample Details

D

A

S.B.Patel,SO - Patel lateshkumar A, AEE

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Process Waste Sludge/Residues Containing Acid, Toxic Metals, 

Organic compounds
I  -26.1 162.000-M.T COL,STO,DST,TRA

2 Used or Spent Oil I  -5.1 0.020-M.T COL,DSS,CYC,STO,TRA
3 Chemical    sludge    from    waste    water treatment I  -35.3 1.000-M.T COL,STO,DST,TRA
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 2.460-M.T COL,STO,RRE

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 2,4,5 trichloro aniline 0.000 20.000 - M.T 0.000
2 Iron Oxide (Black & Red),Manganese 

Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium 
Carbonate,Quartz and Talc

1000.000 1000.000 - M.T 1000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 2,4,5 trichloronitrobenzene 0.000 - M.T
2 acetic acid 0.000 - M.T
3 caustic lye 0.000 - M.T
4 Ferric Oxide 0.000 - M.T
5 iron powder 0.000 - M.T
6 Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000 - M.T
7 thiourea 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 18.560 WWG : 6.000 Water Source     Remark
1 Boiler Feed 3.240 0.000 SIDC
2 Cooling Water 2.160 0.000 SIDC
3 Domestic Purpose 5.000 3.000 SIDC
4 Mnfg Process 2.160 0.300 SIDC
5 Others ..... 2.500 0.000 SIDC
6 Wash  Water 3.500 0.000 SIDC

Water Consumption & Generation Break upG

Signature By(S.B.Patel,SO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

N I C5/5 ( Through XGN )23/09/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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M/s. Vapi Spectrochem Pvt. Ltd, Plot No. 3A, 3B, 1st  Phase, GIDC Vapi [GPCB ID – 24762] 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Behind the M/s. Vapi Spectrochem Pvt. Ltd, Open Land & Grass is observed due to Monsoon 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Iron Waste Stored Openly without proper storage & 
without leachate collection system 

Coal Stored Openly without proper storage

 
M/s. Prashanik Chemical, Plot No. A2/12, GIDC Vapi 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Iron Sludge Stored in Industrial Shed of M/s. Prashanik Chemical



 

 
 

Open Plot of M/s. Prashanik Chemical 
 

 
 

Making Hole at West of the Open Plot 
 
 

 
 

Making Hole at West of the Open Plot
     

 
 
 
 
 
 
 



M/s. Vapi Spectrochem Pvt. Ltd, Plot No. 3A, 3B, 1st  Phase, GIDC Vapi, Dated: 20/09/2018 

  

  

Photographs Taken during making pit through JCB at Plot No. 3A-3B 

  

  

Photographs Taken during making pit through JCB at Plot No. A2/12 

 



Complaint Investigation Report 

Subject: Complaint received through E-mail regarding M/s. Percynic Chemical, GIDC Vapi & M/s. Vapi  

 Spectrochem Pvt. Ltd. had Dumped iron waste in their open Plot.   

 

Reference: E-mail received to this office on Dated: 15/09/2018.  

 

Date of Visit: Dated: 15/09/2018, Dated: 17/09/2018, Dated: 20/09/2018, Dated: 21/09/2018.  

 

Place of visit:  M/s. Vapi Spectrochem Pvt. Ltd., Plot No. 3A, 3B & M/s. Percynic Chemical, Plot No. A2/12. 

 

 

 With reference to above subject & reference we undersigned inspection was carried out on Dated: 

15/09/2018, 18:00 PM at plot No. 3A & 3B. During visit M/s. Vapi Spectrochem Pvt. Ltd was found in 

operation on Plot No. 3A, 3B. This unit was observed in engaged in manufacturing of 2, 4, 5 Tri Chloro 

Aniline.  

 

 First investigation carried within premises of unit. While preliminary observation there was no any 

dumped iron waste observed. After Further investigation there was @80 MT iron waste observed stored 

within premises and out of @80 MT; @5 MT iron waste was observed stored in open to sky. Unit has not 

provided any leachate collection system for this stored iron waste area. Hence unit has instructed to stored 

hazardous waste in safe place with proper leachate collection system. (Photographs taken during inspection 

is attached herewith).  

 

 After further investigation within factory premise it was observed that, Unit has not provided proper 

coal storage facility and unit has stored coal open to sky within premises of unit. Hence instruction given to 

unit to provide proper storage facility for coal storage. (Photographs taken during inspection is attached 

herewith). 

 

 In addition, while inquired to responsible person of unit regarding M/s. Percynic Chemical, Plot No. 

A2/12, GIDC Vapi, He informed that previously on this plot No. A2/12 M/s. Percynic Chemical was running 

but now this plot is under ownership of M/s. Vapi Spectrochem Pvt. Ltd. Hence further investigation carried 

out on plot No. A2/12.  

 

 During inspection on Plot No. A2/12 (i.e. M/s. Percynic Chemical) there was @35 – 40 MT iron waste 

observed into industrial shed. While inquired regarding the same with responsible person of the unit, he 

stated that “They have not enough space to stored iron waste in M/s. Vapi Spectrochem Pvt. Ltd hence they 

have stored these iron waste in this plot.” Unit has not provided leachate collection system for this iron 

waste storage area. 

 

 Due to monsoon season there was observed dense grass in open plot area of Plot No. A2/12 hence 

due to Night hours further investigation could not be carried out. Hence for further investigation of this plot 



we visited this plot on Dated: 17/09/2018. During inspection observed that Total Area of Plot No. A2/12 is 

4100 Sq. meter, out of 4100 Sq. meter industrial shed construct on 2100 Sq. meter and other area observed 

open. 

 

 In presence of member of Vapi Green Enviro Limited and responsible person of the unit we started 

digging work in west side of the plot of M/s. Percynic Chemical to verify there was iron waste dumped or 

not. (Panchnamu attached herewith). Manual Digging work was carried out upto 3.5 feet and iron waste 

contaminated black soil was observed; hence it can be say that iron waste may dumped more than 3.5 foot 

depth. Further digged at east side of the plot upto 1.5 feet and also observed iron waste contaminated black 

coloured soil. Hence from the preliminary observation it can be say that unit has dumped iron waste in 

entire open plot of M/s. Percynic Chemical, Plot No. A2/12. During inspection soil samples are collected for 

analysis purpose. Written instruction given to unit to remove all contaminated soil and dispose it into TSDF 

site. (Panchnamu carried out during inspection and Photographs taken during inspection is attached 

herewith).  

 

 Further investigation was carried out on Dated: 20/09/2018 of M/s. Vapi Spectrochem Pvt. Ltd., Plot 

No. 3A, 3B. With the help of JCB within open area of the unit carried out 16 Nos. of pit having 6 to 8 feet 

depth and soil samples are collected from every pit for analysis purpose. Ruff sketch showing digged pit 

attached herewith. Panchnamu carried out on Dated: 20/09/2018 and description of every pit with 

photographs taken during inspection is attached herewith. 

 

 Investigation carried out on Dated: 21/09/2018 at M/s. Percynic Chemical, Plot No. A2/12, GIDC Vapi 

and with the help of JCB carried out 15 Nos. of Pit having 9 feet depth at different place of Open plot and soil 

samples are collected from every pit for analysis purpose. Panchnamu carried out on Dated: 21/09/2018 and 

description of every pit with photographs taken during inspection is attached herewith. 

 

 

Inspection By:  

                                       
   L. A. Patel                   S. B. Patel 

     (AEE)                             (SO) 

 

 

 

 

 



 
  



 
 



 



 
 



 

Digged Pit 
Number 

Dept of 
Digged pit 

Taken 
Sample 
Number 

Description of Pit Remarks 

1 6 – 7 1  Upto 1 ft Kapachi & Soil Layer observed 

 Further upto 2 ft Yellowish Moram Layer 
observed 

 Further upto 3 ft dumped Iron waste layer 
observed 

 Than After Soil & Water found.  

2 ft thinner dumped 
Iron waste layer 
observed in this pit.  

2 7 - 8 2  Upto 0.8 ft Kapachi & Soil Layer observed 

 Further upto 2 ft Yellowish Moram Layer 
observed 

 Further upto 3.2 ft dumped Iron waste 
layer observed 

 Than After Soil & Water found.  

2 ft thinner dumped 
Iron waste layer 
observed in this pit.  

3 7 - 8 3  Upto 0.8 ft Kapachi & Soil Layer observed 

 Further upto 2.3 ft Yellowish Moram Layer 
observed 

 Further upto 3.0 ft dumped Iron waste 
layer observed 

 Than After Soil & Water found.  

3 ft thinner dumped 
Iron waste layer 
observed in this pit. 

4 7 - 8 4  Upto 0.5 ft Kapachi & Soil Layer observed 

 Further upto 4.0 ft Yellowish Moram Layer 
observed 

 Further upto 2.0 ft dumped Iron waste 
layer observed 

 Than After Soil & Water found.  

2 ft thinner dumped 
Iron waste layer 
observed in this pit. 

5 7 - 8 5  Upto 0.3 ft Kapachi & Soil Layer observed 

 Further upto 5.0 ft Yellowish Moram Layer 
observed 

 Than After Soil & Water found.  

No dumped iron 
waste observed in 
this plot 

6 6 – 7 6  Upto 0.4 ft Kapachi Layer observed 

 Further upto 4.0 ft Yellowish Moram Layer 
observed 

 Further upto 2.0 ft dumped Iron waste 
layer observed 

 Than After Soil & Water found.  

2 ft thinner dumped 
Iron waste layer 
observed in this pit. 

7 7 - 8 7  Upto 0.5 ft Kapachi Layer observed 

 Further upto 3.0 ft Yellowish Moram Layer 
observed 

 Further upto 4.9 ft dumped Iron waste 
layer observed 

 Than After Soil & Water found.  

4.9 ft thinner 
dumped Iron waste 
layer observed in 
this pit. 

8 7 - 8 8  Upto 3.0 ft Yellowish Moram Layer 
observed 

5.0 ft thinner 
dumped Iron waste 



 Further upto 5.0 ft dumped Iron waste 
(with HDPE Bags) layer observed 

 Than After Soil.  

layer observed in 
this pit. 

9 7 - 8 9  Upto 2.0 ft Yellowish Moram Layer 
observed 

 Further upto 5.0 ft dumped Iron waste 
(with HDPE Bags) layer observed 

 Than After Soil.  

5.0 ft thinner 
dumped Iron waste 
layer observed in 
this pit. 

10 6 - 7 10  Upto 0.3 ft Yellowish Moram Layer 
observed 

 Further upto 3.0 ft dumped Iron waste 
(with HDPE Bags) layer observed 

 Than After Yellowish Soil observed.  

3.0 ft thinner 
dumped Iron waste 
layer observed in 
this pit. 

11 6 - 7 11  Upto 0.2 ft Yellowish Moram Layer 
observed 

 Further upto 5.0 ft dumped Iron waste 
(with HDPE Bags) layer observed 

 Than After Soil observed.  

5.0 ft thinner 
dumped Iron waste 
layer observed in 
this pit. 

12 7 - 8 12  Upto 0.2 ft Yellowish Moram Layer 
observed 

 Further upto 4.0 ft dumped Iron waste 
(with HDPE Bags) layer observed 

 Than After Soil observed.  

4.0 ft thinner 
dumped Iron waste 
layer observed in 
this pit. 

13 6 - 7 13  Upto 0.1 ft Yellowish Moram Layer 
observed 

 Further upto 3.0 ft dumped Iron waste 
(with HDPE Bags) layer observed 

 Than After Soil observed.  

3.0 ft thinner 
dumped Iron waste 
layer observed in 
this pit. 

14 6 -7 14  Upto 0.3 ft Kapachi Layer observed 

 Further upto 4.0 ft Yellowish Moram Layer 
observed 

 Further upto 0.3 ft dumped Iron waste 
layer with Blackish coloured Soil observed 

 Than After Soil & Water found.  

0.3 ft thinner 
dumped Iron waste 
layer with blackish 
coloured soil 
observed in this pit. 

15 7 -8 15  Upto 0.2 ft Blackish coloured soil Layer 
observed 

 Further upto 1.0 ft Yellowish Moram Layer 
observed 

 Further upto 4.0 ft dumped Iron waste 
layer (with HDPE Bags) observed 

 Than After Soil found.  

4.0 ft thinner 
dumped Iron waste 
layer observed in 
this pit. 

16 7 – 8 16  Upto 3.0 ft Blackish coloured soil  and 
Yellowish Moram Layer observed 

 Further upto 1.5 ft dumped Iron waste 
layer (with HDPE Bags) observed 

 Than After Soil found.  

1.5 ft thinner 
dumped Iron waste 
layer observed in 
this pit. 



 

 



 
 



Digged Pit 
Number 

Dept of 
Digged pit 

Taken 
Sample 
Number 

Description of Pit Remarks 

1 8 - 9 A  Upto 1 ft Yellowish Moram mixed with soil 
Layer observed 

 Further upto 5 ft Iron waste (With HDPE 
Bags) Layer observed 

 Than After Soil with Moram & Water found. 

5 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit.  

2 8 - 9 B  Upto 1 ft Yellowish Moram mixed with soil 
Layer observed 

 Further upto 7 ft dumped Iron waste layer 
(With HDPE Bags) observed 

 Than After Soil with Moram & Water found.  

7 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit.  

3 8 - 9 C  Upto 1.2 ft Moram mixed with soil Layer 
observed 

 Further upto 6.0 ft dumped Iron waste 
(With HDPE Bags) layer observed 

 Than After Soil with Moram & Water found.  

6 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

4 7 - 8 D  Upto 1.1 ft Moram mixed with soil Layer 
observed 

 Further upto 6.0 ft dumped Iron waste 
(With HDPE Bags) layer observed 

 Than After Soil with Moram & Water found.  

6 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

5 6 - 7 E  Upto 1.1 ft Moram mixed with soil Layer 
observed 

 Further upto 4 to 5 ft dumped Iron waste 
layer observed 

 Than After Soil with Moram & Water found.  

4-5 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

6 7 - 8 F  Upto 2.0 ft Moram mixed with soil Layer 
observed 

 Further upto 5 to 6 ft dumped Iron waste 
layer observed 

 Than After Soil with Moram & Water found.  

5-6 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

7 5 - 6 G  Upto 1.0 ft Moram mixed with soil Layer 
observed 

 Further upto 4 to 5 ft dumped Iron waste 
layer observed 

 Than After Soil with stone found.  

4-5 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

8 6 - 7 H  Upto 1.5 ft Yellowish Moram with soil Layer 
observed 

 Further upto 4 - 5 ft dumped Iron waste 
layer observed 

 Than After Soil with Moram & Water found  

4 -5 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

9 4 - 5 I  Upto 1.0 ft Yellowish Moram with soil Layer 
observed 

 Further upto 4 ft dumped Iron waste (with 

4.0 ft thinner 
dumped Iron 
waste layer 



HDPE Bags) layer observed 

 Than After Soil with Moram & Stone found  

observed in 
this pit. 

10 4 - 5 J  Upto 1.5 ft Moram with soil Layer observed 

 Further upto 3 - 4 ft dumped Iron waste 
layer observed 

 Than After Soil with Moram & Stone found  

3 to 4 ft 
thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

11 4 - 5 K  Upto 1.5 ft Moram with soil Layer observed 

 Further upto 3 - 4 ft dumped Iron waste 
(with HDPE Bags) layer observed 

 Than After Soil with Stone found  

3 to 4 ft 
thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

12 4 - 5 L  Upto 1.3 ft Moram with soil Layer observed 

 Further upto 4 ft dumped Iron waste layer 
observed 

 Than After Soil with Moram & Stone found  

4 ft thinner 
dumped Iron 
waste layer 
observed in 
this pit. 

13 3 - 4 M  Upto 3 - 4 ft dumped Iron waste (minor 
quantity) layer observed 

 Than After Soil with Moram & Stone 
observed.  

 

Minor 
quantity of 
Iron waste 
layer 
observed in 
this pit. 

14 4 -5 N  Upto 4 - 5 ft dumped Iron waste (minor 
quantity) layer observed 

 Than After Soil with Moram & Stone 
observed.  

 

Minor 
quantity of 
Iron waste 
layer 
observed in 
this pit. 

15 3 - 4 O  Upto 3 - 4 ft Soil with Moram & Stone Layer 
observed 

 

No iron waste 
observed in 
this Pit 

 







 



Sample ID:242960 - Analysis Completion:04/10/2018

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Organic Chemicals manufacturing / LAB Inward : 46834

Gujarat Pollution Control Board, Vapi

C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

TEST REPORT

Test Report No. : 46834 Date:  04/10/2018       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 30

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 22nd  edi.2012pH UnitspH 2 7.46

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 22nd  edi. 2012Pt.Co.Sc.Colour 3 20

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 378

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 04

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 6 7.56

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 7 130

2-40mg/lAPHA(22nd edi)4500 SO4 Emg/lSulphate 8 15

5.0- 50000 mg/lAPHA (22nd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 9 670

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 10 BDL

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 11 174

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  S.B.Patel,SO 

:  5 ltr

:  242960

:  20/09/2018 , (0935 to 0935) & 22/09/2018

:  22/09/2018 & 04/10/2018

:   From Final outlet of the ETP ~

:  Yes

:  Into CETP through GIDC u/g drain

:  0

:  30 &  pH Range on pH Strip :@ 7 on pH strip

:  Barcode &  Color & Appearance :Light Brown

:  Ind :13.560 , Dom :5.000 & Ind :3.000 , Dom :3.000 

:  Vapi Spectrochem Pvt.Ltd - 24762

:  3A &3B,PHASE-I,GIDC ESTATE

   GIDC Vapi-396195, Taluka : Pardi, District : Valsad, GIDC : Vapi

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 04/10/2018

J.D.OZA, Lab Head

08/07/2019N I C

Note : 

1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 22nd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :



Sample ID:242961 - Analysis Completion:04/10/2018

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Organic Chemicals manufacturing / LAB Inward : 46835

Gujarat Pollution Control Board, Vapi

C5/124, GIDC Vapi,

Near Hotel Pritam,

Vapi - 396 195

Tele:(0260) 2432089

TEST REPORT

Test Report No. : 46835 Date:  04/10/2018       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 32

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 22nd  edi.2012pH UnitspH 2 9.04

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 22nd  edi. 2012Pt.Co.Sc.Colour 3 10

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 2228

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 760

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 6 39.71

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 7 1050

2-40mg/lAPHA(22nd edi)4500 SO4 Emg/lSulphate 8 67

5.0- 50000 mg/lAPHA (22nd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 9 89

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 10 2.4

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 11 12

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  S.B.Patel,SO 

:  5 ltr

:  242961

:  20/09/2018 , (0940 to 0940) & 22/09/2018

:  22/09/2018 & 04/10/2018

:   From Collection tank of ETP ~

:  ---

:  Into ETP for further treatment

:  0

:  32 &  pH Range on pH Strip :9-10 on pH strip

:  Barcode &  Color & Appearance :Grey

:  Ind :13.560 , Dom :5.000 & Ind :3.000 , Dom :3.000 

:  Vapi Spectrochem Pvt.Ltd - 24762

:  3A &3B,PHASE-I,GIDC ESTATE

   GIDC Vapi-396195, Taluka : Pardi, District : Valsad, GIDC : Vapi

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 04/10/2018

J.D.OZA, Lab Head

08/07/2019N I C

Note : 

1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 22nd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :
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(Gujarati to English) 

CLOSURE DIRECTION UNDER SECTION-5 OF ENVIRONMNET (PROTECTION) ACT- 1986 FOR  THE  
VIOLATIONS  OF  THE  HAZARDOUS  &  OTHER  WASTE  (MANAGEMENT  & TRANSBOUNDARY 
MOVEEMENT) RULES- 2016 TO UNIT. 

 

1) You M/S Vapi Spectrochem Pvt. Ltd, Plot No.3A & 3B, Phase-1, GIDC estate, Vapi-
396195, Ta: Pardi, Dis:Valsad are operating  industrial plant and  manufacturing of  
chemicals. 
 

2) AND WHEREAS Gujarat Pollution Control Board has granted Consolidated Consent and 
Authorization (CC&A),  AWH -73691, valid up to 16/07/2020. 
 

3) Your industry visited on dated: 15/09/2018, 17/09/2018, 20/09/2018 and 21/09/2018 
By GPCB official under section 10 of  Environment (Protection) Act 1986 and 
observations were as under; 
 

1. You have stored 80 MT of iron waste in to storage area. 
 

2. 35 MT to 40 MT of iron waste found stored. There is no any leachate 
collection system provided at storage area of iron waste at premises of M/S 
Percynic Chemical, Plot No:A-2/12, Phase-1, GIDC Estate, Vapi-396195, Ta: 
Pardi, Dis:Valsad. 

3. Up to3.5 ft excavation at west direction of the plot no. A-2/12 there is 
contamination of iron waste with black soil is found.  

4. Up to 1.5 ft excavation at east direction of M/S Percynic Chemical there is 
contamination of iron waste with black soil is found.  

 

You have not provided proper arrangement for the management of Hazardous waste. Pollution 
observed at your site found serious. 

UNDER THE CIRCUMSTANCES, I Dr. Rajiv Gupta (IAS), Chairman of Gujarat 
Pollution Control Board in exercise of the power conferred under Section (5) of the 
Environment (Protection) Act -1986, issue the Directions as under following, 

1) You shall stop production with immediate effect. 
2) To prohibit any kind of manufacturing activities through Captive power plant  

and/or D.G. Set. 
3) The concerned authorities DGVCL shall disconnect supply of Electricity and 

GIDC/Notified Area Authority shall disconnect water supply with the 
immediate effect from the issue date of this order until further order. 

IF the above directions are not complied, you are liable for prosecution under Section 15 of the 
Environment (Protection) Act -1986. 

Dr. Rajiv Gupta (IAS) 

        (Chairman) 



NO: GPCB/CCA/ID-437(2)/24762/471320      Dt:05/10/2018 

Issued To, 

M/S Vapi Spectrochem Pvt. Ltd. 
Plot No: 3A &3B, Phase-1, 
GIDC Estate, Vapi-396195, 
Ta: Pardi, Dis:Valsad. 
 
Copy To, 
 
1)    The Chairman, 
Dakshin Gujarat Vij Company Ltd., 
 GIDC Sub-division, DGVCL, GIDC, 
 Vapi, Dist: Valsad. 
 

With a request to disconnect the supply of  Electricity (except single phase) with the 
immediate effect from  issue date  of  this  order of  the  industrial plant  and intimate to us 
accordingly in writing. 

 
2) The Dy.  Engineer (O&M) 
Dakshin Gujarat Vij Company Ltd.,  
GIDC Sub-division, DGVCL, GIDC,  
Vapi, Dist: Valsad. 
 

With a request to disconnect the supply of  Electricity (except single phase) with the 
immediate effect from  issue date  of  this  order of  the  industrial plant  and intimate to us 
accordingly in writing. 

 
3)The Vice Chairman & Managing Director, 
GIDC, Udhog Bhavan, D-4, 
Gandhinagar. 
 

With a request to disconnect the supply of Water with the immediate effect from the issue 
date of this order of the industrial and intimate to us accordingly in writing. 

4)The Regional Officer, G.P.C.B. 
You are directed to carried out inspection above mention unit, verify all directions given and then 
send detail report to this office. 
 
5)The Vigilance Officer, G.P.C.B. 
You are directed to carried out inspection above mention unit, verify all directions given and then 
send detail report to this office. 
 
6)The Legal Officer, G.P.C.B. 
-For information. 
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(Gujarati to English) 

CLOSURE DIRECTION UNDER SECTION-5 OF ENVIRONMNET (PROTECTION) ACT- 1986 FOR  THE  
VIOLATIONS  OF  THE  HAZARDOUS  &  OTHER  WASTE  (MANAGEMENT  & TRANSBOUNDARY 
MOVEEMENT) RULES- 2016 TO UNIT. 

 

1) You M/S Percynic Chemical, Plot No.A-2/12, Phase-1, GIDC estate, Vapi-396195, Ta: 
Pardi, Dis:Valsad are operating  industrial plant and  manufacturing of  chemicals. 
 

2) You had not obtain prior permission of the board. 
 

 
3) Your industry visited on dated: 15/09/2018, 17/09/2018, 20/09/2018 and 21/09/2018 

By GPCB official under section 10 of  Environment (Protection) Act 1986 and 
observations were as under; 
 

1. 35 MT to 40 MT of iron waste found stored. There is no any leachate 
collection system provided at storage area of iron waste. 

2. Up to3.5 ft excavation at west direction of the said plot there is contamination 
of iron waste with black soil is found.  

3. Up to 1.5 ft excavation at east direction of the said plot there is contamination 
of iron waste with black soil is found.  

 

You have not provided proper arrangement for the management of Hazardous waste. Pollution 
observed at your site found serious. 

 

UNDER THE CIRCUMSTANCES, I Dr. Rajiv Gupta (IAS), Chairman of Gujarat 
Pollution Control Board in exercise of the power conferred under Section (5) of the 
Environment (Protection) Act -1986, issue the Directions as under following, 

1) You shall stop production with immediate effect. 
2) To prohibit any kind of manufacturing activities through Captive power plant  

and/or D.G. Set. 
3) The concerned authorities DGVCL shall disconnect supply of Electricity and 

GIDC/Notified Area Authority shall disconnect water supply with the 
immediate effect from the issue date of this order until further order. 
 

IF the above directions are not complied, you are liable for prosecution under Section 15 of the 
Environment (Protection) Act -1986. 

Dr. Rajiv Gupta (IAS) 

        (Chairman) 



NO: GPCB/CCA/ID-437(2)/24762/471321      Dt:05/10/2018 

Issued To, 

M/S Percynic Chemical, 
Plot No:A-2/12, Phase-1, 
GIDC Estate, Vapi-396195, 
Ta: Pardi, Dis:Valsad. 
 
Copy To, 
 
1)    The Chairman, 
Dakshin Gujarat Vij Company Ltd., 
 GIDC Sub-division, DGVCL, GIDC, 
 Vapi, Dist: Valsad. 
 

With a request to disconnect the supply of  Electricity (except single phase) with the 
immediate effect from  issue date  of  this  order of  the  industrial plant  and intimate to us 
accordingly in writing. 

 
2) The Dy.  Engineer (O&M) 
Dakshin Gujarat Vij Company Ltd.,  
GIDC Sub-division, DGVCL, GIDC,  
Vapi, Dist: Valsad. 
 

With a request to disconnect the supply of  Electricity (except single phase) with the 
immediate effect from  issue date  of  this  order of  the  industrial plant  and intimate to us 
accordingly in writing. 

 
3)The Vice Chairman & Managing Director, 
GIDC, Udhog Bhavan, D-4, 
Gandhinagar. 
 

With a request to disconnect the supply of Water with the immediate effect from the issue 
date of this order of the industrial and intimate to us accordingly in writing. 

4)The Regional Officer, G.P.C.B. 
You are directed to carried out inspection above mention unit, verify all directions given and then 
send detail report to this office. 
 
5)The Vigilance Officer, G.P.C.B. 
You are directed to carried out inspection above mention unit, verify all directions given and then 
send detail report to this office. 
 
6)The Legal Officer, G.P.C.B. 
-For information. 
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PLOT NO:3A &3B,
PHASE-I, GIDC ESTATE,
GIDC Vapi - 396195
DIST : Valsad,  TAL : Pardi               ,  SIDC : Vapi

Industry Details

Email :

Telephone :

nishith@hemachem.com

0260-6456524

Type / Scale / Sector / Status : RED / SMALL / Organic Chemicals manufacturing / In Operation
 Inspection Dt & Time : 11/10/2018 15:30 /   Hazd

Water Consumption in Kilo Lts Per Day 13.560

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

499732 ( After Direction )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Underground Drainage System / Soak Pit
GIDC Underground drainage / 0

Ind : Dom : 5.000
3.000Ind : Dom : 3.000 Waste Water generation / Discharge (klpd) :

AWH-73691-16/07/2020  Last Inward:143887-25/08/2018[ONL]

No

 TSDF Name : Vapi Waste & Eff Mngmt Ltd. VAPI [24763]

 Person Contacted : Mr. Subhash B. Patel - Plant I/C

4

17

Vapi Spectrochem Pvt.Ltd

Ro Name : Vapi 

Last 3 Legal Action :

Source of Water Supply: GIDC

 Commissioned Dt :  
   

 Production Start Dt : 
    

10/09/1994 15/10/1994

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =2, Process =0 , ETP Cap = 8 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 07/09/2011

Applicability of CRZ Rules : No

Outward No: 42196-23/10/2018

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 66270, ETP - 810, APCM - 0 Meter Reading  - 0, Kilo Litre  - 999 Meter Reading  - 0, Kilo Litre  - 9

Monthly Patrak Data : Last Return : 201808 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

No Data

Fuel Used : Diesel,Solid Fuel

Stack Attached to : Boiler+T.F.H,D.G. Sets

N I C1/6 ( Through XGN )23/10/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



One Time Updations
p  - On North Direction of the location of the Company OPEN SPACE

e  - Electric Company Name (Power Supply) DGVCL

o  - Production since (Date) or Proposed 15/10/1994

p  - On South Direction of the location of the Company COAL STORAGE

p  - On East Direction of the location of the Company OPEN SPACE

0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

p  - On West Direction of the location of the Company FILTRATION PLANT

j  - Name & Address of MAIN Re-Cycler --------------------

i  - Recyclable Hazd Waste Disposal to O/s State

l  - CETP Name
VWE-Vapi Waste & Effluent 
Management Co.Ltd. (VAL-
24764)

k  - Recycler Registration Valid ?? Yes

h  - Regd with T.S.D.F VAP-Vapi Waste & Eff 
Mngmt Ltd. VAPI [24763]

f  - Display Board Provided at the Entrance ? Yes

General Observation
a  - R.O File No 24762

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits Yes

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? No.

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Not At All

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? as per crux

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

---

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable ---

n  - Details of safety spects provieded by the facility ---

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

N I C2/6 ( Through XGN )23/10/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



3. એકમની હદમાં લોટ ન અ-૨/૧૨ ( સિનક કમીકલ) લોટ નં. ૩-બી અને ૩-એ માં ખોદકામ કર  આયન વે ટ કાઢ  
એક  કરવાની કામગીર  ગિતમાં છે તો આ કામગીર ું સં ુણ  િવડ યો ાફ  ફોટો ાફ  કર  અ ેની કચેર  તેમજ વડ  
કચેર ને ર ુ કરવી.
2. ુલાકાત સમયે એકમનો વીજ ુરવઠો DGVCL ારા ડ સકને ટ કરલ છે પરં ુ એકમનો પાણી ુરવઠા ું કનેકશન 
ડ સકને ટ થયેલ નથી તો તે ડ સકને ટ કરાવી બોડને ણ કરવી.
1. આપના એકમને GPCB ારા ઇ ુ કરવામાં આવેલ તાર ખ ૦૫/૧૦/૨૦૧૮ ના લોઝર ડાયર શન ું ુ તપણે પાલન 
કર ું.

This unit is inspected w.r.to closure direction vide HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no. 
471320, dtd.05/10/18 & 471321, dated 05/10/18 and reason are stated their in. During visit unit is found not in 
operation. During visit it is observed that DGVCL had disconnected power supply on dated 10/10/18. DGVCL 
letter is uploaded h/w. Single phase power supply is found working during inspection for utility purpose. DGVCL 
meter reading observed 1139002 KWH during inspection. During visit it is observed that water supply line is not 
disconnected by the respective authority till the date of visit. However unit has submitted letter regarding water 
disconnection on dated 15/10/18 by GIDC, which is uploaded h/w.   During visit unit is found not in operation. 
Work of removal of Iron waste & stacking (which was deep burial illegally) is going on by JCB from the plot No 
A2/12(M/s. Percynic chemicals), Plot no. 3A & 3B. Area size in which work of removal of iron waste is going on 
are as below – in M/s. Vapi Spectrochem Pvt.Ltd , plot 3A from two pits observed & its size (56*12*3 feet 
,56*14*3.6feet ), in plot 3B two pits observed & its size (106*30*2feet &90*20*2feet) , in plot No A2/12(M/s. 
Percynic chemicals) three pits are observed (103*36*3feet,73*40*2.6feet & 90*43*3feet). Point wise compliance 
as per the closure direction is uploaded h/w in the PDF. File.  [576]-22/10/2018

W.C Notings: 

PCB-ID: ( 24762 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

આ ટોરજ ટ ક ું વે ટ વોટર ઇટ પી કલેકશન ટ ક આગળ અપર ાઉ ડ રાખેલ 
ટોરજ ટ કમાં લાવવામાં આવે છે આ ટોરજ ટ કની બોટમમાં વા વ રાખેલ છે માં 

Flexible pipe જોડાઇ તેવી િસ ટમ જોવા મળેલ.; We are storing effluent 

containing Amonical Nitrogen in the tank and we have removed the system of 
flexible pipe line and provided fixed line. (16/10/2018)

497575(27/09/18) Still Pending

ઉપરો ત બાબતોની ૂતતા દન-૩માં અ ેની કચેર એ કરવી તેમજ Online XGN માં 
અપલોડ કર ું.

497575(27/09/18) ---

ુલાકાત સમયે ઇટ પી આઉટલેટ ડ ચા  જોવા મળેલ નહ .; At the time of visit 

there was no eneough effluent so no discharge (16/10/2018)

497575(27/09/18) ---

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C3/6 ( Through XGN )23/10/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



એકમની ુલાકાત અ ેની કચેર એ તાર ખ ૧૫/૦૯/૨૦૧૮ અને તાર ખ 
૨૬/૦૯/૨૦૧૮ ના રોજ ઇ-મેઇલ ારા મળેલ ફ રયાદના અ ુસંધાને કરવામાં આવેલ.

497575(27/09/18) Compliance NOT Required

એકમની ુલાકાત સમયે એકમના ુ લા લોટ નં 3B ઉપર સીબી ારા ખોદકામ 
કરવામાં આવેલ  બાબત ું પંચના ું કરવામાં આવેલ અને ખોદકામ દરિમયાન દરક 
ખાડાઓમાંથી એક-એક ન ુનાઓ ૃ થકરણ અથ એકિ ત કરવામાં આવેલ.; Copy of 

panchnama received~iron oxide lying in our plot 3B is very old and its an 
open unguarded plot. We believe that the material is non hazardous, however 
we will dispose off the same as per the undertaking given. (16/10/2018)

497575(27/09/18) Pending !! Reminded AGAIN

વ ુમાં એકમના ઇનવડ-આઉટવડ ર ટર જોતાં એકમમાં OC07 એટલે ક “2-chloro 

1,4 Di-Methoxy Benzene” લાવવામાં આવેલ તેમજ આ મટ ર યલ આપની હયાત 
ઉ પાદન યાનો ભાગ નથી  ગે ુલાસો કરવો.; We had brought the material 

2 cl-1.4 dmb only for the purpose of storage. (16/10/2018)

497575(27/09/18) Still Pending

ુલાકાત સમયે “Iron Oxide” ું ઉ પાદન કાયરત જોવા મળેલ  ઉ પાદન યા 
માટ આપના ારા CCA મેળવેલ નથી,  ગે ુલાસો કરવો.; At the time of visit 

we were manufacturing Iron Oxide as we have already obtained NOC for the 
manufacturing Iron Oxide. Copy of the NOC is enclosed herewtih for your kind 
reference. We have also applied for the consent to manufacture iron oxide. 
(16/10/2018)

497575(27/09/18) Still Pending

એકમમાંથી જનરટ થ ું એમોિનકલ નાઇ ોજન વા ં વે ટ વોટરની ટોરજ ટ કમાંથી 
એક ન ુનો ૃ થકરણ અથ એકિ ત કરવામાં આવેલ.; Generation effluent of 

Amonical Nitrogen is very little quantity which at present we are diluting with 
the domestic and boiler blow down water. (16/10/2018)

497575(27/09/18) Compliance NOT Required

એમોિનકલ નાઇ ોજન ધરાવતાં વે ટ વોટરની કોઇ ટમે ટ ફિસલેટ  જોવા મળેલ ન હ. 
હાલમાં એમોિનકલ નાઇ ોજન ધરાવતાં વે ટ વોટરનો આખર  િનકાલ કવી ર તે કરો 
છો?  બાબતે પ ટતા કરવી.; Effluent containing of Amonical Nitrogen, at 

present we are diluting the small quantity of effluent containing Amonical 
Nitrogen with domestic and boiler blow down water. we are a member of 
CMEE so if required we will send this effluent to CMEE. (16/10/2018)

497575(27/09/18) ---

આપના ારા કૉલ ટૉરજ ુ લામાં કરલ જોવા મળેલ ને વરસાદ  ઋ ુને યાને રાખી 
ુર ત શેડમાં તા કા લક ખસેડ ું.; We have shifted all the coal stored in open to 

coal storage shed. (01/10/2018)

495817(15/09/18) Still Pending

એકમની ુલાકાત અ ેની કચેર એ ઈ-મેઇલ ારા લોટ નં. એ-૨/૧૨માં Iron waste 

land filled કરલ એ બાબતની ફ રયાદમાં લીધેલ.; Percynic Chemicals, Shed No. 

A2/12 is a separate unit which we have bought more than 5 years ago, all 
other material may be prior to our purchase, we have only levelled the land 
with moram. (01/10/2018)

495817(15/09/18) Still Pending

ુલાકાત સમયે એકમ 2,4,5 – Tri Chloro Anilineના ઉ પાદન યા માટ ચા ુ જોવા 
મળેલ. ઉ પાદન યા દરિમયાન જનરટ થતાં “Iron waste” ને સં હ કરવા શેડ 
બનાવેલ માં આશર ૮૦ ટન ટલો Iron waste સં હત જોવા મળેલ પરં ુ આશર ૫ 
ટન ટલો Iron waste ુ લામાં શેડ વગર રાખેલ જોવા મળેલ તેમજ Iron waste 

ટૉરજ ઍ રયા માટ લીચેટ કલૅ શન ફિસ લટ  પણ જોવા મળેલ ન હ તો તે ગે 
ુલાસો કરવો અને ુ લામાં રાખેલ Iron waste ને ુર ત શેડમાં ખસેડવો.; We 

have provided shed for the storage of iron oxide and stored iron oxide in the 
shed. Now we have shifted all the iron oxide about 5 M.T. lying outside the 
shed at the time of visit in the shed area. Photograph of the stored area is 
attached herewith. We have also provided underground tank for leachate 
collection about 4x4 and about 7 feet deep. At the time of visit it was not clean 
which we have cleaned now. Photograph of the same is attached herewith 
(01/10/2018)

495817(15/09/18) Still Pending

N I C4/6 ( Through XGN )23/10/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



એકમ ારા એકમની સામે આવેલ લોટ નં. એ-૨/૧૨ (મૅ. સાિનક કમીકલ) ના 
શે માં આશર ૩૫ થી ૪૦ ટન ટલો Iron waste સં હત કર  રાખેલ જોવા મળેલ. 
આપને મળેલ ક સે ટ ુજબ Iron waste TSDF Siteમાં disposed કરવાનો થતો હોઇ 
આમ છતાં આપના ારા અનઑથૉરાઇ ડ ર તે એકમની બહાર કાઢ  અ ય થાને 
( લોટ નં.  એ-૨/૧૨) પર ટૉક કરલ જોવા મળેલ.  બાબતે ુલાસો કરવો.; Due to 

monsoon season TSDF site was closed hence we have stored about 35 to 40 
M.T. iron oxide in the shed of unit Percynic Chemicals. We will dispose off the 
same as per enclosed undertaking. (01/10/2018)

495817(15/09/18) Still Pending

લોટ નં.  એ-૨/૧૨માં કોઇ પણ લીચેટ કલૅ શન િસ ટમ જોવા ન મળેલ  ગે 
ુલાસો કરવો.; In shed A2/12 we have temporarily stored about 34 to 40 ton 

iron oxide only for the monsoon season and it was in shed area that is why we 
have not provided leaching collection system. (01/10/2018)

495817(15/09/18) Still Pending

N I C5/6 ( Through XGN )23/10/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler+T.F.H 11 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett 

fuel,yes with apcm 
found in operation.

2 D.G. Sets 9 240 KVA YES N.A Diesel 40 Lit/Hr. stand by

Details about Hazardous Waste Management :

Sample Details

D

A

Rachana M. Kantharia,  SO - N.M.Kavar,SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Process Waste Sludge/Residues Containing Acid, Toxic Metals, 

Organic compounds
I  -26.1 162.000-M.T COL,STO,DST,TRA

2 Used or Spent Oil I  -5.1 0.020-M.T COL,DSS,CYC,STO,TRA
3 Chemical    sludge    from    waste    water treatment I  -35.3 1.000-M.T COL,STO,DST,TRA
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 2.460-M.T COL,STO,RRE

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 2,4,5 trichloro aniline 0.000 20.000 - M.T 0.000
2 Iron Oxide (Black & Red),Manganese 

Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium 
Carbonate,Quartz and Talc

1000.000 1000.000 - M.T 1000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 2,4,5 trichloronitrobenzene 0.000 - M.T
2 acetic acid 0.000 - M.T
3 caustic lye 0.000 - M.T
4 Ferric Oxide 0.000 - M.T
5 iron powder 0.000 - M.T
6 Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000 - M.T
7 thiourea 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 18.560 WWG : 6.000 Water Source     Remark
1 Boiler Feed 3.240 0.000 SIDC
2 Cooling Water 2.160 0.000 SIDC
3 Domestic Purpose 5.000 3.000 SIDC
4 Mnfg Process 2.160 0.300 SIDC
5 Others ..... 2.500 0.000 SIDC
6 Wash  Water 3.500 0.000 SIDC

Water Consumption & Generation Break upG

Signature By(Rachana M. Kantharia,  SO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

N I C6/6 ( Through XGN )23/10/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 

M/s.Vapi Spectrochem Pvt.Ltd 
As per HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no. 471320, dtd.05/10/18 

Sr.No Points of direction order Observation during visit Remarks 

1 80 MT storage of Iron waste is found 
within premises 

This Iron waste disposal is 
not carried out till the date 
of visit 

Area size in which work of removal 
of iron waste is going on are as 
below – in M/s. Vapi Spectrochem 
Pvt.Ltd , plot 3A from two pits 
observed & its size (56*12*3 feet 
,56*14*3.6feet ), in plot 3B two 
pits observed & its size 
(106*30*2feet &90*20*2feet) , in 
plot No A2/12(M/s. Percynic 
chemicals) three pits are observed 
(103*36*3feet,73*40*2.6feet & 
90*43*3feet). 

2 In plot no-a2/12 , M/s. Percynic 
chemicals, 35-40 MT iron waste stock 
observed illegally without any 
leachate  connection system 

Work of removal of Iron 
waste & stacking (which 
was deep burial illegally) is 
going on by JCB from the 
plot No A2/12(M/s. 
Percynic chemicals), Plot 
no. 3A & 3B. 

3 In plot A2/12 , iron waste is observed 
in west direction 

Work of removal of Iron 
waste & stacking (which 
was deep burial illegally) is 
going on by JCB from the 
plot No A2/12(M/s. 
Percynic chemicals), Plot 
no. 3A & 3B. 

4 M/s. Percynic chemicals, iron waste 
is observed in east direction 

Work of removal of Iron 
waste & stacking (which 
was deep burial illegally) is 
going on by JCB from the 
plot No A2/12(M/s. 
Percynic chemicals), Plot 
no. 3A & 3B. 

HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no. 471321, dated 05/10/18 

Sr.No Points of direction order Observation during visit Remarks 

1 @35-40 MT iron waste stock is 
observed without without any 
leachate  connection system 

This Iron waste disposal is 
not carried out till the date 
of visit 

Area size in which work of removal 
of iron waste is going on are as 
below – in M/s. Vapi Spectrochem 
Pvt.Ltd , plot 3A from two pits 
observed & its size (56*12*3 feet 
,56*14*3.6feet ), in plot 3B two 
pits observed & its size 
(106*30*2feet &90*20*2feet) , in 
plot No A2/12(M/s. Percynic 
chemicals) three pits are observed 
(103*36*3feet,73*40*2.6feet & 
90*43*3feet). 

2 In west direction iron waste obs. 
by @3.5 feet depth 

Work of removal of Iron 
waste & stacking (which 
was deep burial illegally) is 
going on by JCB from the 
plot No A2/12(M/s. 
Percynic chemicals), Plot 
no. 3A & 3B. 

3 In east direction iron waste obs. 
by @3.5 feet depth 

Work of removal of Iron 
waste & stacking (which 
was deep burial illegally) is 
going on by JCB from the 
plot No A2/12(M/s. 
Percynic chemicals), Plot 
no. 3A & 3B. 

                                                                                  Sd/-                                                          Sd/- 

Date & Place – 11/10/2018, Vapi               ( N.M.Kavar(SSA))                              (R.M.Kantharia(SO)) 



                                                                                                     

 



 

 

 



 

 

 



Photographs taken during the visit on dated 11/10/18 

 
 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



10

3

1

2

5

6

7

8

11

PLOT NO:3A &3B,
PHASE-I, GIDC ESTATE,
GIDC Vapi - 396195
DIST : Valsad,  TAL : Pardi               ,  SIDC : Vapi

Industry Details

Email :

Telephone :

nishith@hemachem.com

0260-6456524

Type / Scale / Sector / Status : RED / SMALL / Organic Chemicals manufacturing / In Operation
 Inspection Dt & Time : 15/11/2018 17:35 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 13.560

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

503079 ( After Direction )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Underground Drainage System / Soak Pit
GIDC Underground drainage / 0

Ind : Dom : 5.000
3.000Ind : Dom : 3.000 Waste Water generation / Discharge (klpd) :

AWH-73691-16/07/2020  Last Inward:143887-25/08/2018[ONL]

No

 TSDF Name : Vapi Waste & Eff Mngmt Ltd. VAPI [24763]

 Person Contacted : Mr. Paragbhai  Patel

4

17

Vapi Spectrochem Pvt.Ltd

Ro Name : Vapi 

Last 3 Legal Action :

Source of Water Supply: GIDC

 Commissioned Dt :  
   

 Production Start Dt : 
    

10/09/1994 15/10/1994

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =2, Process =0 , ETP Cap = 8 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 07/09/2011

Applicability of CRZ Rules : No

Outward No: 42365-18/11/2018

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 66270, ETP - 810, APCM - 0 Meter Reading  - 0, Kilo Litre  - 999 Meter Reading  - 0, Kilo Litre  - 9

Monthly Patrak Data : Last Return : 201808 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

No Data

Fuel Used : Diesel,Solid Fuel

Stack Attached to : Boiler+T.F.H,D.G. Sets

N I C1/5 ( Through XGN )18/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



One Time Updations
p  - On South Direction of the location of the Company COAL STORAGE

p  - On West Direction of the location of the Company FILTRATION PLANT

p  - On North Direction of the location of the Company OPEN SPACE

e  - Electric Company Name (Power Supply) DGVCL

o  - Production since (Date) or Proposed 15/10/1994

0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

p  - On East Direction of the location of the Company OPEN SPACE

g  - Nos of Stacks ( Flue Gas & Process ) 2, 0

h  - Regd with T.S.D.F VAP-Vapi Waste & Eff 
Mngmt Ltd. VAPI [24763]

f  - Display Board Provided at the Entrance ? Yes

k  - Recycler Registration Valid ?? N.A

j  - Name & Address of MAIN Re-Cycler ---

i  - Recyclable Hazd Waste Disposal to N.A

l  - CETP Name
VWE-Vapi Waste & Effluent 
Management Co.Ltd. (VAL-
24764)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 1, 0, 1

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

General Observation
a  - R.O File No 24762

a  - Is the Industry in Operation ?? No. DGVCL has disconnected power supply as per 
issued Directions by the Board

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Partially

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? as per crux

N I C2/5 ( Through XGN )18/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



2. તા. ૦૫/૧૦/૨૦૧૮ ના રોજ બોડ ારા આપવામાં આવેલ લોઝર ડાયરકશન ું ુ તપણે પાલન કર ું.
1. ુલાકાત સમયે આપના ારા મે. સાિનક કમીક સ લોટ નં-એ-૨/૧૨ તેમજ મે. વાપી પેક ોકમ ા.લી. ની અલગ 
અલગ જ યા ઓ પર ખોદકામ કર  Iron Waste થી Contaminated કાળ  માટ  નો TSDF માં િનકાલ કરવામાં આવેલ છે. 
તેમ છતા પણ ઉપરો ત એકમોની અલગ અલગ જ યા પર વાહનોના Loading & Unloading દરિમયાન Contaminated 

કાળ  માટ  ઢોળાયેલ જોવા મળેલ  માટ ને ઉપાડ  તેનો  TSDF ખાતે િનકાલ કર  અ ેની કચેર એ ણ કરવી.

M/S Vapi spectrochem p. ltd & M/s. Percynic Chemicals visited with reference to closure direction dated 
05/10/18  issued by the Board. Detailed inspection report is uploaded here with in doc file with photographs. 
[246]-17/11/2018

W.C Notings: -------------[246-LSO]~

PCB-ID: ( 24762 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

--

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable --

n  - Details of safety spects provieded by the facility --

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply GIDC

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0

Compliance Observed in this Inspections.

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C3/5 ( Through XGN )18/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



Instructions in Previous Visits and Reply Insp Det Instruction Status

- ુલાકાતે એકમની હદમાં plot No- A2/12 (M/s. Percynic chemical) ખોદકામ કર  
આયન વે ટ કાઢવાની કામગીર  ગિતમાં જણાયેલ છે. ખોદકામ દર યાન ઉદભવેલા 
વે ટને  કોમન ડ પોઝલ સાઇટ ખાતે મોકલવામાં આવતી િવગત તેમજ તેની કાયવાહ  
ફોટો ાફ  સ હત અ ેની કચેર એ જમાં કરાવતા રહ ુ

501448(27/10/18) Fully Complied

ુલાકાતે DGVCL ુ disconnection થયેલ જોવા મળેલ છે. પાણીની લાઇન ુ 
disconnection GIDC authority ારા કરવામાં આવેલ નથી; We have also 

disconnected water supply of Vapi Spectrochem Pvt.Ltd. on 15.10.2018 and 
copy of the disconnection certificate is uploaded herewith@#$We have also 
disconnected power supply of Percynic Chemicals on 08.10.2018 and water 
supply disconnected on 16.11.2018. We are uploading herewith both the 
certificate for your kind reference@#$ (17/11/2018)

501448(27/10/18) Fully Complied

• આપના એકમમાં ખોદકામ કાય કરવામાં આવે છે  આજરોજની ુલાકાત દરમયાન 
બંધ જોવાઅ મળેલ છે. આપના ારા કરવામાં આવતી ખોદકામ તથા ખોદકામ 
દર યાન ઉદભવતા વે ટને કોમન ડ પોઝલ સાઇટ ખાતે મોકલાવામાં આવતી 
કાયવાહ ની િવગત અ ેની કચેર એ જમા કરાવતા રહ ું.

501341(26/10/18) Fully Complied

3. એકમની હદમાં લોટ ન અ-૨/૧૨ ( સિનક કમીકલ) લોટ નં. ૩-બી અને ૩-એ 
માં ખોદકામ કર  આયન વે ટ કાઢ  એક  કરવાની કામગીર  ગિતમાં છે તો આ 
કામગીર ું સં ુણ  િવડ યો ાફ  ફોટો ાફ  કર  અ ેની કચેર  તેમજ વડ  કચેર ને ર ુ 
કરવી.; Work of removal of iron waste from the area of plot No. a2/12 (Percynic 

Chemicals) Plot No. 3B and 3A is in progress and will continue the same. We 
are submitting herewith CD of photographs and videography of the removal of 
iron waste from the starting up to 12.10.2018. (16/10/2018)

499732(11/10/18) Partial Compliance

2. ુલાકાત સમયે એકમનો વીજ ુરવઠો DGVCL ારા ડ સકને ટ કરલ છે પરં ુ 
એકમનો પાણી ુરવઠા ું કનેકશન ડ સકને ટ થયેલ નથી તો તે ડ સકને ટ કરાવી 
બોડને ણ કરવી.; We are enclosing herewith power disconnection certificate 

of DGVCL of Dt. 11.10.18 and also submitting water disconnection certificate 
from GIDC Dt.15.10.18. (16/10/2018)

499732(11/10/18) Fully Complied

1. આપના એકમને GPCB ારા ઇ ુ કરવામાં આવેલ તાર ખ ૦૫/૧૦/૨૦૧૮ ના 
લોઝર ડાયર શન ું ુ તપણે પાલન કર ું.; We will strictly observe of closure 

direction issued by GPCB on 05.10.2018. (16/10/2018)

499732(11/10/18) Partial Compliance

N I C4/5 ( Through XGN )18/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler+T.F.H 11 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett 

fuel,yes with apcm 
found in operation.

2 D.G. Sets 9 240 KVA YES N.A Diesel 40 Lit/Hr. stand by

Details about Hazardous Waste Management :

Sample Details

D

A

N. D. TANDEL,SSO - Hadiya Bhavesh G

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Process Waste Sludge/Residues Containing Acid, Toxic Metals, 

Organic compounds
I  -26.1 162.000-M.T COL,STO,DST,TRA

2 Used or Spent Oil I  -5.1 0.020-M.T COL,DSS,CYC,STO,TRA
3 Chemical    sludge    from    waste    water treatment I  -35.3 1.000-M.T COL,STO,DST,TRA
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 2.460-M.T COL,STO,RRE

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 2,4,5 trichloro aniline 0.000 20.000 - M.T 0.000
2 Iron Oxide (Black & Red),Manganese 

Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium 
Carbonate,Quartz and Talc

1000.000 1000.000 - M.T 1000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 2,4,5 trichloronitrobenzene 0.000 - M.T
2 acetic acid 0.000 - M.T
3 caustic lye 0.000 - M.T
4 Ferric Oxide 0.000 - M.T
5 iron powder 0.000 - M.T
6 Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000 - M.T
7 thiourea 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 18.560 WWG : 6.000 Water Source     Remark
1 Boiler Feed 3.240 0.000 SIDC
2 Cooling Water 2.160 0.000 SIDC
3 Domestic Purpose 5.000 3.000 SIDC
4 Mnfg Process 2.160 0.300 SIDC
5 Others ..... 2.500 0.000 SIDC
6 Wash  Water 3.500 0.000 SIDC

Water Consumption & Generation Break upG

Signature By(N. D. TANDEL,SSO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

N I C5/5 ( Through XGN )18/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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M/S Vapi spectrochem p. ltd (PCB ID:24762 )                         
 
M/S Vapi spectrochem p. ltd is visited with reference to revocation application for the closure direction  vide letter 
No. GPCB/CCA/ID: 437(2)/24762 Outward no. 471320, dtd.05/10/18. Power connection of M/s.Vapi Spectrochem 
Pvt.Ltd was disconnected on 10/11/2018 by GEB as vide letter no.DE/DGVCL/GIDC/VAPI/TECH/GPCB/4400 dated 
11/10/2018. Water connection of M/s.Vapi Spectrochem Pvt.Ltd was disconnected by GIDC as vide letter no.GIDC/ 
CHEEO /VAPI/1904 dated on 15/10/2018. During inspection plant is not found in operation. During inspection 
@120 MT of iron waste found stored in to storage area within the premises of M/s.Vapi Spectrochem Pvt.Ltd. 
During inspection it is fund that unit has excavate contaminated soil with iron waste from the plot no. Plot no. 3A 
& 3B of M/s.Vapi Spectrochem Pvt.Ltd. Unit has disposed @ 317.380 MT of excavated contaminated soil with iron 
waste from the premises of M/s.Vapi Spectrochem Pvt.Ltd 

M/s. Percynic Chemicals . 
 
M/s. Percynic Chemicals is visited with reference to the closure direction  vide letter No. GPCB/CCA/ID: 
437(2)/24762 Outward no. 471321, dated 05/10/18 - M/s. Percynic Chemicals.  During inspection no any plant 
machinery found within the premises & unit is not found in operation. Power connection of M/S Percynic 
Chemicals was disconnected dated on 08/10/2018 by GEB as vide letter 
no.DE/DGVCL/GIDC/VAPI/TECH/GPCB/4382 dated 10/10/2018 . Unit had shifted iron waste from the  premises of 
M/s. Percynic chemicals to waste storage area of  M/s.Vapi Spectrochem Pvt.Ltd. No any plant machinery observed 
in the premises of M/S percynic chemicals & No stock of iron waste found within premises.  During inspection it is 
fund that unit has excavate contaminated soil with iron waste from the plot no. A2/12 of M/s. Percynic chemicals 
&@ 250.130 MT of excavated contaminated soil with iron waste disposed at TSDF site of M/s VGEL during the 
period of 20/10/2018 to 01/11/2018. 

During inspection it is found that there is spread out black soil contaminated with  iron waste at different location 
of both units premises due to loading & unloading activity of vehicles so that written instruction is given for the 
collect spread out black soil contaminated with  iron waste & dispose at TSDF side. No production activity is 
observed during inspection and no w/w generation/discharge is observed. Corrective measures taken by the unit is 
uploaded in doc file. Other related documents are uploaded here with in pdf file. 

M/s.Vapi Spectrochem Pvt.Ltd 
Direction as vide letter No. GPCB/CCA/ID: 437(2)/24762 Outward no. 471320, dtd.05/10/18 

Sr.No Reasons of closure Corrective measures taken by the unit 
1 80 MT storage of Iron waste is found within premises During inspection @120 MT of iron waste found 

stored in to storage area within the premises of 
M/s.Vapi Spectrochem Pvt.Ltd.  Unit has obtain CTE 
-94864  for the product of Iron Oxide from the iron 
waste & Unit will applied for CCA after 
establishment of manufacturing plant. 
 

2 In plot no-A2/12 , M/s. Percynic chemicals, 35-40 MT 
iron waste stock observed illegally storage without any 
leachate  collection system 

Unit had shifted iron waste from the  premises of 
M/s. Percynic chemicals to waste storage area of  
M/s.Vapi Spectrochem Pvt.Ltd & provided leachate 
collection system at storage area. During inspection 
@120 MT of iron waste found stored in to storage 
area within the premises of M/s.Vapi Spectrochem 
Pvt.Ltd.   
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3 Digging 3.5 ft at  west side of plot A2/12 , There is found 

black soil contaminated with  iron waste . 
During inspection it is fund that unit has excavate 
contaminated soil with iron waste from the plot no. 
A2/12 of M/s. Percynic chemicals & Plot no. 3A & 
3B of M/s.Vapi Spectrochem Pvt.Ltd & excavated 
contaminated soil with iron waste sent to TSDF site 
of VGEL, Vapi. Unit has disposed @ 317.380 MT 
contaminated soil with iron waste from the 
premises of M/s.Vapi Spectrochem Pvt.Ltd and @ 
250.130 MT from the premises of M/s. Percynic 
chemicals  at TSDF site of M/s VGEL during the 
period of 20/10/2018 to 01/11/2018.   During 
inspection it is found that there is spread out black 
soil contaminated with  iron waste at different 
location due to loading & unloading activity of 
vehicles so that written instruction is given for the 
collect spread out black soil contaminated with  
iron waste & dispose at TSDF side. 
 
 

4 Digging 1.5 ft at  East side of M/s. Percynic chemicals, 
There is found black soil contaminated with  iron waste . 

M/s. Percynic Chemicals 
Direction as vide letter No. GPCB/CCA/ID: 437(2)/24762 Outward no. 471321, dated 05/10/18 

Sr.No Reasons of closure Corrective measures taken by the unit 
1 @35-40 MT iron waste stock is observed without 

any leachate  connection system. 
During inspection @120 MT of iron waste found 
stored in to storage area within the premises of 
M/s.Vapi Spectrochem Pvt.Ltd.  Unit has obtain CTE 
-94864  for the product of Iron Oxide from the iron 
waste & Unit will applied for CCA after 
establishment of manufacturing plant. 

2 It is found that during digging @3.5 ft at  west side 
of plot A2/12 , There is black soil contaminated with  
iron waste . 
 

During inspection it is fund that unit has excavate 
contaminated soil with iron waste from the plot no. 
A2/12 of M/s. Percynic chemicals & Plot no. 3A & 
3B of M/s.Vapi Spectrochem Pvt.Ltd & excavated 
contaminated soil with iron waste sent to TSDF site 
of VGEL, Vapi. Unit has disposed @ 317.380 MT 
contaminated soil with iron waste from the 
premises of M/s.Vapi Spectrochem Pvt.Ltd and @ 
250.130 MT from the premises of M/s. Percynic 
chemicals  at TSDF site of M/s VGEL during the 
period of 20/10/2018 to 01/11/2018.   During 
inspection it is found that there is spread out black 
soil contaminated with  iron waste at different 
location due to loading & unloading activity of 
vehicles so that written instruction is given for the 
collect spread out black soil contaminated with  
iron waste & dispose at TSDF side. 
 

3 It is found that during digging @1.5 ft at  west side 
of plot A2/12 , There is black soil contaminated with  
iron waste . 

 
Date & Place – 15/11/2018, Vapi      
                                                                                    Sd/-                                                         Sd/- 
                                                                      ( B.G.Hadiya –AEE )                              (N.D. Tandel –SSO) 
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Photographs taken during the visit on dated 15/11/18 
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PLOT NO:3A &3B,
PHASE-I, GIDC ESTATE,
GIDC Vapi - 396195
DIST : Valsad,  TAL : Pardi               ,  SIDC : Vapi

Industry Details

Email :

Telephone :

nishith@hemachem.com

0260-6456524

Type / Scale / Sector / Status : RED / SMALL / Organic Chemicals manufacturing / In Operation
 Inspection Dt & Time : 26/10/2018 11:15 /   Hazd

Water Consumption in Kilo Lts Per Day 13.560

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

501341 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Underground Drainage System / Soak Pit
GIDC Underground drainage / 0

Ind : Dom : 5.000
3.000Ind : Dom : 3.000 Waste Water generation / Discharge (klpd) :

AWH-73691-16/07/2020  Last Inward:143887-25/08/2018[ONL]

No

 TSDF Name : Vapi Waste & Eff Mngmt Ltd. VAPI [24763]

 Person Contacted : Mr. Subhash Patel

4

17

Vapi Spectrochem Pvt.Ltd

Ro Name : Vapi 

Last 3 Legal Action :

Source of Water Supply: GIDC

 Commissioned Dt :  
   

 Production Start Dt : 
    

10/09/1994 15/10/1994

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =2, Process =0 , ETP Cap = 8 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 07/09/2011

Applicability of CRZ Rules : No

Outward No: 42314-03/11/2018

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 66270, ETP - 810, APCM - 0 Meter Reading  - 0, Kilo Litre  - 999 Meter Reading  - 0, Kilo Litre  - 9

Monthly Patrak Data : Last Return : 201808 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

No Data

Fuel Used : Diesel,Solid Fuel

Stack Attached to : Boiler+T.F.H,D.G. Sets

N I C1/5 ( Through XGN )03/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



PCB-ID: ( 24762 )

Remarks :

Site  Observations  during  Inspection ,

General Observation
a  - Is the Industry in Operation ?? No. unit under closure direction.

a  - R.O File No 24762

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? yes

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-----

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable ----

n  - Details of safety spects provieded by the facility -----

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C2/5 ( Through XGN )03/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



• આપના એકમમાં ખોદકામ કાય કરવામાં આવે છે  આજરોજની ુલાકાત દરમયાન બંધ જોવાઅ મળેલ છે. આપના ારા 
કરવામાં આવતી ખોદકામ તથા ખોદકામ દર યાન ઉદભવતા વે ટને કોમન ડ પોઝલ સાઇટ ખાતે મોકલાવામાં આવતી 
કાયવાહ ની િવગત અ ેની કચેર એ જમા કરાવતા રહ ું.

Unit is inspected w.r.to party request letter submitted to this office on dtd.25/10/2018. Unit is under closure 
direction.  During visit unit is found not in operation and no any production activity is observed. During visit; 
removal, lifting and disposal work of Iron waste from the plot no. 3A,3B and A2/12 M/s Percynic chemicals 
(which was dump and deep burial illegally) is found not going on, due to unavailability of JCB. Unit has started 
the lifting and disposal of Iron waste from 24/10/2018. They have disposed total 329.420 MT iron waste to 
common disposal site at TSDF,Vapi through manifest up to 22/10/2018 (copy of manifest uploaded in pdf). As 
informed; further continuously, lifting and disposal work is being carried out for removal of entire sludge.  
[447]-03/11/2018

W.C Notings: 

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

3. એકમની હદમાં લોટ ન અ-૨/૧૨ ( સિનક કમીકલ) લોટ નં. ૩-બી અને ૩-એ 
માં ખોદકામ કર  આયન વે ટ કાઢ  એક  કરવાની કામગીર  ગિતમાં છે તો આ 
કામગીર ું સં ુણ  િવડ યો ાફ  ફોટો ાફ  કર  અ ેની કચેર  તેમજ વડ  કચેર ને ર ુ 
કરવી.; Work of removal of iron waste from the area of plot No. a2/12 (Percynic 

Chemicals) Plot No. 3B and 3A is in progress and will continue the same. We 
are submitting herewith CD of photographs and videography of the removal of 
iron waste from the starting up to 12.10.2018. (16/10/2018)

499732(11/10/18) Partial Compliance

2. ુલાકાત સમયે એકમનો વીજ ુરવઠો DGVCL ારા ડ સકને ટ કરલ છે પરં ુ 
એકમનો પાણી ુરવઠા ું કનેકશન ડ સકને ટ થયેલ નથી તો તે ડ સકને ટ કરાવી 
બોડને ણ કરવી.; We are enclosing herewith power disconnection certificate 

of DGVCL of Dt. 11.10.18 and also submitting water disconnection certificate 
from GIDC Dt.15.10.18. (16/10/2018)

499732(11/10/18) Fully Complied

1. આપના એકમને GPCB ારા ઇ ુ કરવામાં આવેલ તાર ખ ૦૫/૧૦/૨૦૧૮ ના 
લોઝર ડાયર શન ું ુ તપણે પાલન કર ું.; We will strictly observe of closure 

direction issued by GPCB on 05.10.2018. (16/10/2018)

499732(11/10/18) Partial Compliance

આ ટોરજ ટ ક ું વે ટ વોટર ઇટ પી કલેકશન ટ ક આગળ અપર ાઉ ડ રાખેલ 
ટોરજ ટ કમાં લાવવામાં આવે છે આ ટોરજ ટ કની બોટમમાં વા વ રાખેલ છે માં 

Flexible pipe જોડાઇ તેવી િસ ટમ જોવા મળેલ.; We are storing effluent 

containing Amonical Nitrogen in the tank and we have removed the system of 
flexible pipe line and provided fixed line. (16/10/2018)

497575(27/09/18) Fully Complied

ઉપરો ત બાબતોની ૂતતા દન-૩માં અ ેની કચેર એ કરવી તેમજ Online XGN માં 
અપલોડ કર ું.

497575(27/09/18) Partial Compliance

ુલાકાત સમયે ઇટ પી આઉટલેટ ડ ચા  જોવા મળેલ નહ .; At the time of visit 

there was no eneough effluent so no discharge (16/10/2018)

497575(27/09/18) Still Pending

એકમની ુલાકાત અ ેની કચેર એ તાર ખ ૧૫/૦૯/૨૦૧૮ અને તાર ખ 
૨૬/૦૯/૨૦૧૮ ના રોજ ઇ-મેઇલ ારા મળેલ ફ રયાદના અ ુસંધાને કરવામાં આવેલ.

497575(27/09/18) Compliance NOT Required

N I C3/5 ( Through XGN )03/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



એકમની ુલાકાત સમયે એકમના ુ લા લોટ નં 3B ઉપર સીબી ારા ખોદકામ 
કરવામાં આવેલ  બાબત ું પંચના ું કરવામાં આવેલ અને ખોદકામ દરિમયાન દરક 
ખાડાઓમાંથી એક-એક ન ુનાઓ ૃ થકરણ અથ એકિ ત કરવામાં આવેલ.; Copy of 

panchnama received~iron oxide lying in our plot 3B is very old and its an 
open unguarded plot. We believe that the material is non hazardous, however 
we will dispose off the same as per the undertaking given. (16/10/2018)

497575(27/09/18) Compliance NOT Required

વ ુમાં એકમના ઇનવડ-આઉટવડ ર ટર જોતાં એકમમાં OC07 એટલે ક “2-chloro 

1,4 Di-Methoxy Benzene” લાવવામાં આવેલ તેમજ આ મટ ર યલ આપની હયાત 
ઉ પાદન યાનો ભાગ નથી  ગે ુલાસો કરવો.; We had brought the material 

2 cl-1.4 dmb only for the purpose of storage. (16/10/2018)

497575(27/09/18) Still Pending

ુલાકાત સમયે “Iron Oxide” ું ઉ પાદન કાયરત જોવા મળેલ  ઉ પાદન યા 
માટ આપના ારા CCA મેળવેલ નથી,  ગે ુલાસો કરવો.; At the time of visit 

we were manufacturing Iron Oxide as we have already obtained NOC for the 
manufacturing Iron Oxide. Copy of the NOC is enclosed herewtih for your kind 
reference. We have also applied for the consent to manufacture iron oxide. 
(16/10/2018)

497575(27/09/18) Still Pending

એકમમાંથી જનરટ થ ું એમોિનકલ નાઇ ોજન વા ં વે ટ વોટરની ટોરજ ટ કમાંથી 
એક ન ુનો ૃ થકરણ અથ એકિ ત કરવામાં આવેલ.; Generation effluent of 

Amonical Nitrogen is very little quantity which at present we are diluting with 
the domestic and boiler blow down water. (16/10/2018)

497575(27/09/18) Compliance NOT Required

એમોિનકલ નાઇ ોજન ધરાવતાં વે ટ વોટરની કોઇ ટમે ટ ફિસલેટ  જોવા મળેલ ન હ. 
હાલમાં એમોિનકલ નાઇ ોજન ધરાવતાં વે ટ વોટરનો આખર  િનકાલ કવી ર તે કરો 
છો?  બાબતે પ ટતા કરવી.; Effluent containing of Amonical Nitrogen, at 

present we are diluting the small quantity of effluent containing Amonical 
Nitrogen with domestic and boiler blow down water. we are a member of 
CMEE so if required we will send this effluent to CMEE. (16/10/2018)

497575(27/09/18) Still Pending

N I C4/5 ( Through XGN )03/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler+T.F.H 11 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett 

fuel,yes with apcm 
found in operation.

2 D.G. Sets 9 240 KVA YES N.A Diesel 40 Lit/Hr. stand by

Details about Hazardous Waste Management :

Sample Details

D

A

R.K. Maheta,SO - K.J.Mistry,SSA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Process Waste Sludge/Residues Containing Acid, Toxic Metals, 

Organic compounds
I  -26.1 162.000-M.T COL,STO,DST,TRA

2 Used or Spent Oil I  -5.1 0.020-M.T COL,DSS,CYC,STO,TRA
3 Chemical    sludge    from    waste    water treatment I  -35.3 1.000-M.T COL,STO,DST,TRA
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 2.460-M.T COL,STO,RRE

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 2,4,5 trichloro aniline 0.000 20.000 - M.T 0.000
2 Iron Oxide (Black & Red),Manganese 

Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium 
Carbonate,Quartz and Talc

1000.000 1000.000 - M.T 1000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 2,4,5 trichloronitrobenzene 0.000 - M.T
2 acetic acid 0.000 - M.T
3 caustic lye 0.000 - M.T
4 Ferric Oxide 0.000 - M.T
5 iron powder 0.000 - M.T
6 Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000 - M.T
7 thiourea 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 18.560 WWG : 6.000 Water Source     Remark
1 Boiler Feed 3.240 0.000 SIDC
2 Cooling Water 2.160 0.000 SIDC
3 Domestic Purpose 5.000 3.000 SIDC
4 Mnfg Process 2.160 0.300 SIDC
5 Others ..... 2.500 0.000 SIDC
6 Wash  Water 3.500 0.000 SIDC

Water Consumption & Generation Break upG

Signature By(R.K. Maheta,SO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PLOT NO:3A &3B,
PHASE-I, GIDC ESTATE,
GIDC Vapi - 396195
DIST : Valsad,  TAL : Pardi               ,  SIDC : Vapi

Industry Details

Email :

Telephone :

nishith@hemachem.com

0260-6456524

Type / Scale / Sector / Status : RED / SMALL / Organic Chemicals manufacturing / In Operation
 Inspection Dt & Time : 27/10/2018 11:10 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 13.560

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

501448 ( After Direction )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Underground Drainage System / Soak Pit
GIDC Underground drainage / 0

Ind : Dom : 5.000
3.000Ind : Dom : 3.000 Waste Water generation / Discharge (klpd) :

AWH-73691-16/07/2020  Last Inward:143887-25/08/2018[ONL]

No

 TSDF Name : Vapi Waste & Eff Mngmt Ltd. VAPI [24763]

 Person Contacted : Mr. Subhasbhai patel- Incharge

4

17

Vapi Spectrochem Pvt.Ltd

Ro Name : Vapi 

Last 3 Legal Action :

Source of Water Supply: GIDC

 Commissioned Dt :  
   

 Production Start Dt : 
    

10/09/1994 15/10/1994

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =2, Process =0 , ETP Cap = 8 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 07/09/2011

Applicability of CRZ Rules : No

Outward No: 42346-12/11/2018

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 66270, ETP - 810, APCM - 0 Meter Reading  - 0, Kilo Litre  - 999 Meter Reading  - 0, Kilo Litre  - 9

Monthly Patrak Data : Last Return : 201808 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

No Data

Fuel Used : Diesel,Solid Fuel

Stack Attached to : Boiler+T.F.H,D.G. Sets

N I C1/6 ( Through XGN )12/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



One Time Updations
e  - Electric Company Name (Power Supply) DGVCL

p  - On South Direction of the location of the Company COAL STORAGE

p  - On North Direction of the location of the Company OPEN SPACE

o  - Production since (Date) or Proposed 15/10/1994

p  - On West Direction of the location of the Company FILTRATION PLANT

p  - On East Direction of the location of the Company OPEN SPACE

0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

h  - Regd with T.S.D.F VAP-Vapi Waste & Eff 
Mngmt Ltd. VAPI [24763]

k  - Recycler Registration Valid ?? Yes

f  - Display Board Provided at the Entrance ? No.

j  - Name & Address of MAIN Re-Cycler ---

i  - Recyclable Hazd Waste Disposal to Within State

l  - CETP Name
VWE-Vapi Waste & Effluent 
Management Co.Ltd. (VAL-
24764)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

General Observation
a  - R.O File No 24762

a  - Is the Industry in Operation ?? No.

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No.

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits Yes

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? No.

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Not At All

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? -----/yes
Work of removal of Iron waste & stacking (which 
was deep burial illegally) is going on by JCB from 
the plot No A2/12(M/s. Percynic chemical)

N I C2/6 ( Through XGN )12/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



- ુલાકાતે એકમની હદમાં plot No- A2/12 (M/s. Percynic chemical) ખોદકામ કર  આયન વે ટ કાઢવાની કામગીર  
ગિતમાં જણાયેલ છે. ખોદકામ દર યાન ઉદભવેલા વે ટને  કોમન ડ પોઝલ સાઇટ ખાતે મોકલવામાં આવતી િવગત 

તેમજ તેની કાયવાહ  ફોટો ાફ  સ હત અ ેની કચેર એ જમાં કરાવતા રહ ુ
ુલાકાતે DGVCL ુ disconnection થયેલ જોવા મળેલ છે. પાણીની લાઇન ુ disconnection GIDC authority ારા 

કરવામાં આવેલ નથી

This unit is visited w.r.to closure direction vide HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no.  
471321, dated 05/10/18 and reasons are stated there in.Detail IR & Point wise compliance as per the closure 
direction with photographs taken during the visit are uploaded h/w in the PDF. File. Please may refer it. 
[576]-05/11/2018

W.C Notings: --------------[576-LSO]~

PCB-ID: ( 24762 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

------

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable --------

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply GIDC

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? No

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0

Compliance Observed in this Inspections.

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C3/6 ( Through XGN )12/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



Instructions in Previous Visits and Reply Insp Det Instruction Status

• આપના એકમમાં ખોદકામ કાય કરવામાં આવે છે  આજરોજની ુલાકાત દરમયાન 
બંધ જોવાઅ મળેલ છે. આપના ારા કરવામાં આવતી ખોદકામ તથા ખોદકામ 
દર યાન ઉદભવતા વે ટને કોમન ડ પોઝલ સાઇટ ખાતે મોકલાવામાં આવતી 
કાયવાહ ની િવગત અ ેની કચેર એ જમા કરાવતા રહ ું.

501341(26/10/18) Still Pending

3. એકમની હદમાં લોટ ન અ-૨/૧૨ ( સિનક કમીકલ) લોટ નં. ૩-બી અને ૩-એ 
માં ખોદકામ કર  આયન વે ટ કાઢ  એક  કરવાની કામગીર  ગિતમાં છે તો આ 
કામગીર ું સં ુણ  િવડ યો ાફ  ફોટો ાફ  કર  અ ેની કચેર  તેમજ વડ  કચેર ને ર ુ 
કરવી.; Work of removal of iron waste from the area of plot No. a2/12 (Percynic 

Chemicals) Plot No. 3B and 3A is in progress and will continue the same. We 
are submitting herewith CD of photographs and videography of the removal of 
iron waste from the starting up to 12.10.2018. (16/10/2018)

499732(11/10/18) Partial Compliance

2. ુલાકાત સમયે એકમનો વીજ ુરવઠો DGVCL ારા ડ સકને ટ કરલ છે પરં ુ 
એકમનો પાણી ુરવઠા ું કનેકશન ડ સકને ટ થયેલ નથી તો તે ડ સકને ટ કરાવી 
બોડને ણ કરવી.; We are enclosing herewith power disconnection certificate 

of DGVCL of Dt. 11.10.18 and also submitting water disconnection certificate 
from GIDC Dt.15.10.18. (16/10/2018)

499732(11/10/18) Fully Complied

1. આપના એકમને GPCB ારા ઇ ુ કરવામાં આવેલ તાર ખ ૦૫/૧૦/૨૦૧૮ ના 
લોઝર ડાયર શન ું ુ તપણે પાલન કર ું.; We will strictly observe of closure 

direction issued by GPCB on 05.10.2018. (16/10/2018)

499732(11/10/18) Partial Compliance

આ ટોરજ ટ ક ું વે ટ વોટર ઇટ પી કલેકશન ટ ક આગળ અપર ાઉ ડ રાખેલ 
ટોરજ ટ કમાં લાવવામાં આવે છે આ ટોરજ ટ કની બોટમમાં વા વ રાખેલ છે માં 

Flexible pipe જોડાઇ તેવી િસ ટમ જોવા મળેલ.; We are storing effluent 

containing Amonical Nitrogen in the tank and we have removed the system of 
flexible pipe line and provided fixed line. (16/10/2018)

497575(27/09/18) Fully Complied

ઉપરો ત બાબતોની ૂતતા દન-૩માં અ ેની કચેર એ કરવી તેમજ Online XGN માં 
અપલોડ કર ું.

497575(27/09/18) Partial Compliance

ુલાકાત સમયે ઇટ પી આઉટલેટ ડ ચા  જોવા મળેલ નહ .; At the time of visit 

there was no eneough effluent so no discharge (16/10/2018)

497575(27/09/18) Still Pending

એકમની ુલાકાત અ ેની કચેર એ તાર ખ ૧૫/૦૯/૨૦૧૮ અને તાર ખ 
૨૬/૦૯/૨૦૧૮ ના રોજ ઇ-મેઇલ ારા મળેલ ફ રયાદના અ ુસંધાને કરવામાં આવેલ.

497575(27/09/18) Compliance NOT Required

એકમની ુલાકાત સમયે એકમના ુ લા લોટ નં 3B ઉપર સીબી ારા ખોદકામ 
કરવામાં આવેલ  બાબત ું પંચના ું કરવામાં આવેલ અને ખોદકામ દરિમયાન દરક 
ખાડાઓમાંથી એક-એક ન ુનાઓ ૃ થકરણ અથ એકિ ત કરવામાં આવેલ.; Copy of 

panchnama received~iron oxide lying in our plot 3B is very old and its an 
open unguarded plot. We believe that the material is non hazardous, however 
we will dispose off the same as per the undertaking given. (16/10/2018)

497575(27/09/18) Compliance NOT Required

વ ુમાં એકમના ઇનવડ-આઉટવડ ર ટર જોતાં એકમમાં OC07 એટલે ક “2-chloro 

1,4 Di-Methoxy Benzene” લાવવામાં આવેલ તેમજ આ મટ ર યલ આપની હયાત 
ઉ પાદન યાનો ભાગ નથી  ગે ુલાસો કરવો.; We had brought the material 

2 cl-1.4 dmb only for the purpose of storage. (16/10/2018)

497575(27/09/18) Still Pending

ુલાકાત સમયે “Iron Oxide” ું ઉ પાદન કાયરત જોવા મળેલ  ઉ પાદન યા 
માટ આપના ારા CCA મેળવેલ નથી,  ગે ુલાસો કરવો.; At the time of visit 

we were manufacturing Iron Oxide as we have already obtained NOC for the 
manufacturing Iron Oxide. Copy of the NOC is enclosed herewtih for your kind 
reference. We have also applied for the consent to manufacture iron oxide. 
(16/10/2018)

497575(27/09/18) Still Pending

N I C4/6 ( Through XGN )12/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



એકમમાંથી જનરટ થ ું એમોિનકલ નાઇ ોજન વા ં વે ટ વોટરની ટોરજ ટ કમાંથી 
એક ન ુનો ૃ થકરણ અથ એકિ ત કરવામાં આવેલ.; Generation effluent of 

Amonical Nitrogen is very little quantity which at present we are diluting with 
the domestic and boiler blow down water. (16/10/2018)

497575(27/09/18) Compliance NOT Required

એમોિનકલ નાઇ ોજન ધરાવતાં વે ટ વોટરની કોઇ ટમે ટ ફિસલેટ  જોવા મળેલ ન હ. 
હાલમાં એમોિનકલ નાઇ ોજન ધરાવતાં વે ટ વોટરનો આખર  િનકાલ કવી ર તે કરો 
છો?  બાબતે પ ટતા કરવી.; Effluent containing of Amonical Nitrogen, at 

present we are diluting the small quantity of effluent containing Amonical 
Nitrogen with domestic and boiler blow down water. we are a member of 
CMEE so if required we will send this effluent to CMEE. (16/10/2018)

497575(27/09/18) Still Pending

N I C5/6 ( Through XGN )12/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler+T.F.H 11 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett 

fuel,yes with apcm 
found in operation.

2 D.G. Sets 9 240 KVA YES N.A Diesel 40 Lit/Hr. stand by

Details about Hazardous Waste Management :

Sample Details

D

A

Rachana M. Kantharia,  SO - S.B.Patel,SO

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Process Waste Sludge/Residues Containing Acid, Toxic Metals, 

Organic compounds
I  -26.1 162.000-M.T COL,STO,DST,TRA

2 Used or Spent Oil I  -5.1 0.020-M.T COL,DSS,CYC,STO,TRA
3 Chemical    sludge    from    waste    water treatment I  -35.3 1.000-M.T COL,STO,DST,TRA
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 2.460-M.T COL,STO,RRE

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 2,4,5 trichloro aniline 0.000 20.000 - M.T 0.000
2 Iron Oxide (Black & Red),Manganese 

Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium 
Carbonate,Quartz and Talc

1000.000 1000.000 - M.T 1000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 2,4,5 trichloronitrobenzene 0.000 - M.T
2 acetic acid 0.000 - M.T
3 caustic lye 0.000 - M.T
4 Ferric Oxide 0.000 - M.T
5 iron powder 0.000 - M.T
6 Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000 - M.T
7 thiourea 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 18.560 WWG : 6.000 Water Source     Remark
1 Boiler Feed 3.240 0.000 SIDC
2 Cooling Water 2.160 0.000 SIDC
3 Domestic Purpose 5.000 3.000 SIDC
4 Mnfg Process 2.160 0.300 SIDC
5 Others ..... 2.500 0.000 SIDC
6 Wash  Water 3.500 0.000 SIDC

Water Consumption & Generation Break upG

Signature By(Rachana M. Kantharia,  SO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

N I C6/6 ( Through XGN )12/11/2018

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 (M/s. Percynic chemical)_Plot No A2/12 

This unit is visited w.r.to closure direction vide HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no.  

471321, dated 05/10/18 and reasons are stated there in. During visit unit is found not in operation. 

During visit it is observed that DGVCL had disconnected power supply on dated 08/10/18. As per the 

DGVCL disconnection of power supply letter meter reading-2870KWH, DGVCL letter is uploaded h/w. 

During visit, Single phase power supply is found working for utility purpose. DGVCL meter reading 

observed 2883.4 KWH during visit. It was also observed that water supply line is not disconnected by the 

respective authority till the date of visit. Work of removal of Iron waste & stacking (which was deep 

burial illegally) is going on by JCB from the plot No A2/12(M/s. Percynic chemical). Point wise 

compliance as per the closure direction & photographs taken during the visit are uploaded h/w in the 

PDF. File.  

HO letter no. GPCB/CCA/ID: 437(2)/24762 Outward no. 471321, dated 05/10/18 

Sr.No Points of direction order Observation during visit 

1 @35-40 MT iron waste stock is 
observed without any leachate 
connection system 

This Iron waste disposal is not carried out till the 
date of visit 

2 In west direction iron waste obs. by 
@3.5 feet depth 

Work of removal of Iron waste & stacking (which 
was deep burial illegally) is going on by JCB from 
the plot No A2/12(M/s. Percynic chemical) 

3 In east direction iron waste obs. by 
@3.5 feet depth 

Work of removal of Iron waste & stacking (which 
was deep burial illegally) is going on by JCB from 
the plot No A2/12(M/s. Percynic chemical) 

 

                                                                                    Sd/-                                                           Sd/- 

Date & Place –27/10/2018, Vapi                 (S.B.Patel (SO))                                    (R.M.Kantharia(SO)) 

 

 



 
 (M/s. Percynic chemical)_Plot No A2/12 

              Photograph taken during visit dated – 27/10/2018 
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Fwd:To report on factual aspects by joint committee monitoring of
Central Pollution Control Board and Gujarat Pollution Control Board
in matter of OA 823/2018

---------- Forwarded Message ----------
From: "Bhavdip R Gajjar(GoG-GPCB Dept.)" <ro-gpcb-vapi@gujarat.gov.in>
Date: 17-Jan-2019 6:19 PM
Subject: To report on factual aspects by joint committee monitoring of Central Pollution Control Board and Gujarat Pollution Control Board
in matter of OA 823/2018
To: ngt.filing@gmail.com, filing.ngt@gmail.com
Cc: ms-gpcb <ms-gpcb@gujarat.gov.in>, "Ranjitsinh3 H Bhati(GoG-GPCB Dept.)" <uh-gpcb-lega@gujarat.gov.in>, "Sushil2 H Vegda(GoG-
GPCB Dept.)" <uh-gpcb-vapi@gujarat.gov.in>, westzonecpcb@yahoo.com

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

ORIGINAL APPLICATION NO. 823 OF 2018
 
 

IN THE MATTER OF:
 Ranveer Singh (Applicant)      versus       State of Gujarat (Respondent)                     
 
 

ct:- To report on factual aspects by joint committee monitoring of Central Pollution Control Board and
Gujarat Pollution Control Board

 
f:-   Honorable NGT Principal bench order Dt:-18th December 2018 in matter of
    Original Application No 823/2018

 
 

Respected Sir.
 

In reference to Original Application No 823/2018. Order passed by Honorable NGT Principal
bench order Dt:-18th December 2018. For Joint committee comprising of Central pollution control
board and Gujarat Pollution Control Board has to report of factual aspects within one month by e
mail at ngt.filing@gmail.com. Same report is attached herewith in pdf file. This is for kind
information please

 
 Thanking You,
 
                                                                                             B.R.Gajjar
(Regional Officer)

Bhavdip R Gajjar(GoG-GPCB Dept.)
Sat 1/19/2019 11:33 AM

To:Legal Officer <legal.gpcb@gmail.com>;

Cc:Legal Officer <legal.gpcb@gmail.com>; dhruv.pal <dhruv.pal@hotmail.com>;

 1 attachments (6 MB)

FINAL_REPORT-Visist_to_Vapi_Spectrum..wrt_NGT_PB_OA_823_of_2;

mailto:ngt.filing@gmail.com
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Gujarat Pollution Control Board
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PLOT NO:3A &3B,
PHASE-I, GIDC ESTATE,
GIDC Vapi - 396195
DIST : Valsad,  TAL : Pardi               ,  SIDC : Vapi

Industry Details

Email :

Telephone :

nishith@hemachem.com

0260-6456524

Type / Scale / Sector / Status : RED / SMALL / Organic Chemicals manufacturing / In Operation
 Inspection Dt & Time : 21/02/2019 11:00 /   Hazd

Water Consumption in Kilo Lts Per Day 13.560

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

515234 ( On Complaint )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Underground Drainage System / Soak Pit
GIDC Underground drainage / 0

Ind : Dom : 5.000
3.000Ind : Dom : 3.000 Waste Water generation / Discharge (klpd) :

AWH-73691-16/07/2020  Last Inward:143887-25/08/2018[ONL]

No

 TSDF Name : Vapi Waste & Eff Mngmt Ltd. VAPI [24763]

 Person Contacted : Shri Subhashbhai Patel - 
Manager

4

17

vapi spectrochem pvt.ltd

Ro Name : Vapi 

Last 3 Legal Action :

Source of Water Supply: GIDC

 Commissioned Dt :  
   

 Production Start Dt : 
    

10/09/1994 15/10/1994

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =2, Process =0 , ETP Cap = 8 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 07/09/2011

Applicability of CRZ Rules : No

Outward No: 43035-21/02/2019

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
20/09/2018 DIR 05/10/2018 EPA,IMM, 496605 DIR OTH 471321
15/09/2018 DIR 05/10/2018 EPA,IMM, 495817 DIR NOT 471320
13/06/2018 SCN 30/07/2018 483962 SCN VIG 463532

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2018-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 66270, ETP - 810, APCM - 0 Meter Reading  - 0, Kilo Litre  - 999 Meter Reading  - 0, Kilo Litre  - 9

Monthly Patrak Data : Last Return : 201808 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

No Data

Fuel Used : Diesel,Solid Fuel

Stack Attached to : Boiler+T.F.H,D.G. Sets

N I C1/6 ( Through XGN )21/02/2019

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 તા. 20/02/2019 ના રોજ અ ેની કચેર એ કાળા રંગનો કોઈ વે ટ ગામ: રાતા, રાતા ખાડ ના મશાન ૂમી પાસે ઠાલવી 
નાખવામાં આવેલ એ બાબતે ફર યાદ મળેલ.  અ ુસંધાને તા 20/02/2019ના રોજ કરલ થળ તપાસ દરિમયાન સદર 
માટ ના ઢગલાઓને ાથિમક નજર જોતાં તેમજ આપના એકમમાં હાલમાં થઈ રહલ કાયવાહ ને જોતાં, સદર માટ  આપના 
એકમમાંથી આ થાને ઠાલવવામાં આવેલ હોવા ું જણાયેલ. આથી સદર થાને આજ રોજ તા. 21/02/2019 ના રોજ ી 
ુભાષભાઈ પટલ, મેનેજર ી (મે. વાપી પે ોકમ ા.લી.) સાથે બ  ુલાકાત લીધેલ. ુલાકાત દરિમયાન આપના વારા 

સદર માટ  એકમની હોવાની મનાઈ કરલ. થી સદર બાબતે વ ુ તપાસ અથ રાતા ગામના સરપંચ ી િમતેશભાઈ પટલની 
ટલીફોનીક સંપક સાધી બ  ુલાકાત લીધેલ. સરપંચ ીએ ુલાકાત સમયે આ માટ  વાપી થત એકમ મે. હમા ડાયકમ 

ુપમાંથી  આવેલ હોવા ું જણાવેલ થી સદર માટ  (આયન િમ ીત) આપના એકમમાંથી આવેલ હોવા ું થાિપત થતાં 
સદર બાબતે ી ુભાષભાઈ પટલ વારા પણ ક ૂલાત કરવામાં આવેલ, અને જણાવેલ ક આ આયન િમ ીત માટ  ડ પર 
વારા ખાલી કરવામાં આવેલ છે. નો જ થો આશર 100 મે ક ટન ટલો છે. આથી ઉપર

આથી ઉપરો ત બાબત યાને લેતા આપ ી વારા આપનો આયન િમ ીત માટ  ગેરકાયદસર ર તે િનકાલ કરવામાં આવે 
છે. ને તા કાલીક આપના એકમમાં લઈ લે ું. અને િનયમ ુજબ ુર ત યો ય િનકાલ કર  ફોટો ાફ સહ ત અ ેની 
કચેર ને ણ કરવી.

This telephonic complain is received from Shri Rajkumar Paswan (Contact No. 9978181040) regarding blackish 
coloured waste dumped near Rata Khadi, cemetery land. With respect to this complain site visit is carried out on 
Dated: 20-02-2019 and also on Dated: 21-02-2019 with Manager of M/s. Vapi Spectrochem Pvt. Ltd & 
Sarpanchshri of Village Rata Shri Miteshbhai Patel. Detail inspection report in prescribe format with photographs 
is uploaded herewith in .pdf File.  [671]-21/02/2019
~ RO Comments/Reply :We may include this unit as per NGT order No. 95/2018-21/02/2019

W.C Notings: 

PCB-ID: ( 24762 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

૧. આપના ારા તા. 17/12/2018નો પ  અ ેની ાદિશક કચેર એ ર ુ કરલ ના 
અ ુસંધાને આજ રોજ આપના એકમની ુલાકાત લીધેલ તે દર યાન આપના મા લક  
હઠળના એકમ મે. પરસાયનીક કમીક સને આપવામાં આવેલ ુચનોની ુતતા કર  
અ ેની કચેર ને કાણ કરવી.; We will do the needful in this matter and let you 

know accordingly. (29/01/2019)

507505(19/12/18) Still Pending

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C3/6 ( Through XGN )21/02/2019

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



1. ુલાકાત સમયે આપના ારા મે. સાિનક કમીક સ લોટ નં-એ-૨/૧૨ તેમજ મે. 
વાપી પેક ોકમ ા.લી. ની અલગ અલગ જ યા ઓ પર ખોદકામ કર  Iron Waste થી 
Contaminated કાળ  માટ  નો TSDF માં િનકાલ કરવામાં આવેલ છે. તેમ છતા પણ 
ઉપરો ત એકમોની અલગ અલગ જ યા પર વાહનોના Loading & Unloading 

દરિમયાન Contaminated કાળ  માટ  ઢોળાયેલ જોવા મળેલ  માટ ને ઉપાડ  તેનો  
TSDF ખાતે િનકાલ કર  અ ેની કચેર એ ણ કરવી.; With the reference to the 

revocation application submitted by us on 15-11-2018 we would like to inform 
you that at time of local office visit on 15-11-2018 there was remaining to clear 
some contaminated soil which was spread out while loading the iron waste. 
now we have cleared all the spreaded contaminated soil to solid waste site 
from Percynic Chemicals A2/12 and Vapi Spectrochem Pvt. Ltd. Plot no. 3A & 
3B wide manifest no. 782251 dated 17-11-2018. we are Uploading here with 
following documents.@#$1) Copy of Manifest no. 782251 Dt. 17-11-2018 for 
25260 kgs,@#$2) Copy of Test report for soil sample from Enviro Tech & 
Engineers Pvt Ltd.@#$3)Power Disconnection letter from DGVCL dt 08-10-
2018 of Percynic Chemicals A2/12.@#$4)Water disconnection letter from 
GIDC Dt 16-11-2018 of Percynic Chemicals A2/12.@#$@#$Further to the 
Revocation  application dated 22-11-2018 we are uploading here with 
Photogragh of 3A & 3B & Percynic Chemicals A2/12. Showing complition of 
all the removal work of contaminated soil.  @#$ (22/11/2018)

503079(15/11/18) Still Pending

N I C5/6 ( Through XGN )21/02/2019

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



Complaint Investigation Report 

Page 1 of 5 
 

 
મલુાકાત લેનાર અધિકારી:                        Sd/-                                    Sd/- 

    G. M. Rajaparti (SSA)                 L. A. Patel (AEE)   

ક્રમ Points Details 

1 Complaint received From Telephonic complain received from Shri Rajkumar Paswan on Dated: 20/02/2019.  
2 Complaint received Against Telephonic complain received to this office regarding Blackish coloured waste dumped at Village Rata, Crematory 

near Rata Khadi.   
3 Complaint Received Date Dated: 20/02/2019. 
4 Date of Inspection Dated: 20/02/2019 and  Dated: 21/02/2019 
5 Person Contacted During 

Inspection 
Shri Miteshbhai Patel – Sarpanchshri, Village Rata, 
Shri Subhashbhai Patel – Manager, M/s. Vapi Spectrochem Pvt Ltd.,   

6 Grievances with respect to the 
pollution issues 

------   

7 With reference to above mentioned complain first we try to contact with complainer through telephone (Contact No. 9978181040), While discussing 
we requested complainer to show us site to where he observed blackish coloured waste, however he refused to come at site for show dumped waste 
and said for do inquiry as per your side. Hence we further  investigate the Rata Khadi area and during inspection it is observed that Near Crematory at 
Rata Khadi Black Soil is found stacked.  During inspection no any vehicles observed at that site. Primarily these wastes are observed contaminated 
with Iron Waste.  Photographs taken during inspection are attached herewith.  
Looking to the earlier activity done by M/s. Vapi Spectrochem Pvt. Ltd. Regarding removed iron waste containing soil from their premises it can be 
say that these soil may dumped by  M/s. Vapi Spectrochem Pvt. Ltd. 
Hence this site is visited on Dated: 21/02/2019 with Manager of M/s. Vapi Spectrochem Pvt. Ltd.   @100 MT Soil contaminated with iron waste 
observed at site. While asking about these soils to Manager of   M/s. Vapi Spectrochem Pvt. Ltd.   He not accepted that these soils dumped by them. 
Hence we further personally contacted with Shri Miteshbhai Patel – Sarpanchshri, Village Rata after telephonic discussion. After personally contacted 
and site visit with Sarpanchshri He stated that these soil is received from Hema Group of Industry located in Vapi GIDC for construction of ground.  
After statement of Sarpanchshri Manager of M/s. Vapi Spectrochem Pvt. Ltd has accepted that these soil is dumped by them at this location.  
For that unit has submitted confession letter which is uploaded hereunder. Written instruction given to unit for immediately lift these contaminated 
soils and disposed it as per Rules and submit the compliance report with Photographs.  

8 Collection of sample --------  

9 Grievances other than  pollution 
issues 

----------  

10 Conclusion 

Fact is found in this complain and it is observed that M/s. Vapi Spectrochem Pvt Ltd has dumped their iron contaminated soil as a unauthorized way 
at Village Rata, Near Crematory at Rata Khadi.   
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Location of Village Rata Near Crematory at Rata Khadi 
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Photographs shows @100 MT iron contaminate soil 
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Confession Letter Submitted by Unit 
 



ફરરયાદ તપાસ અહળેા઱ 

Page 1 of 6 
 

ક્રમ મદુાઓ મારહતી 
1 Complaint received From અત્રેની કચેયીએ તા. ૨૦/૦૨/૨૦૧૯ ના યોજ ભ઱ેર શ્રી યાજકુભાય ઩ાવલાન દ્વાયા ભ઱ેર ટેલરપોનનક પરયમાદ.  
2 Complaint received Against ગાભ – યાતા ઩ાવે યાતા ખાડી નજીક આલેર સ્ભવાન ભનૂભ આગ઱ કા઱ા યંગનો લૅસ્ટ ઠારલેર શોલાની અતે્રની 

કચેયીને ભ઱ેર ટેલરપોનનક પરયમાદ.  

3 Complaint Received Date તા. ૨૦/૦૨/૨૦૧૯  

4 Date of Inspection તા. ૨૦/૦૨/૨૦૧૯ અને તા. ૨૧/૦૨/૨૦૧૯.  

5 Person Contacted During 
Inspection 

------  
6 Grievances with respect to the 

pollution issues 
------   

7 ઉ઩યોક્ત પરયમાદ અનુવંધંાને વૌપ્રથભ યાતા ખાડી આગ઱ જઇ પરયમાદીના વ઩ંકક ન.ં (૯૯૭૮૧૮૧૦૪૦) ઩ય વ઩ંકક કયેર અને તેભને  કા઱ા યંગનો લૅસ્ટ 
ઠારલેર સ્થ઱ ફતાલલા ભાટે નલનતંી કયેર ઩યંત ુપરયમાદીશ્રીએ સ્થ઱ ઩ય આલલાની ભનાઇ કયેર અને તેભણે અભોને જે-તે કામકલાશી આ઩ના સ્થાને કયો 
એભ કશી આલલાની ભનાઇ કયેર. આથી યાતા ખાડીના તટ રકનાયે ત઩ાવ શાથ ધયેર. ત઩ાવ દયનભમાન યાતા ખાડી રકનાયે સ્ભળાન ભનૂભ રકનાયે કા઱ી 
ભાટીના ઢગરાઓં ખલુ્રી જગ્માભા ંખારી કયેર જોલા ભ઱ેર. મરુાકાત વભમે કોઇ ઩ણ લાશન વદય જગ્મા ઩ય જોલા ભ઱ેર નરશિં. આ ભાટી વાથે આમનક 
લૅસ્ટ નભનશ્રત થમેર શોઇ એભ પ્રાથનભક દ્રષ્ટટએ જણામેર. મરુાકાત વભમે રીધેર પોટોગ્રાપ આ વાથે ફીડરે છે.  
લધભુા ંશારભા ંભૅ. લા઩ી સ્઩ેક્રોકેભ પ્રા. રી. દ્વાયા તેભની નપ્રભાઇનવવભાથંી આમનક લૅસ્ટ નભનશ્રત ભાટી કાઢલાની પ્રરિમા શાથ ધયેર શતી જેને ધ્માને રેતા ં
આ કૃત્મ  ભૅ. લા઩ી સ્઩ેક્રોકેભ પ્રા. રી. દ્વાયા કયલાભા ંઆલેર શોલાની ઩યેૂ઩યૂી ળક્યતાઓ યશરે છે.  
આથી વદય સ્થાને તા. ૨૧/૦૨/૨૦૧૯ ના યોજ ભ.ૅ લા઩ી સ્઩ેક્રોકેભ પ્રા. રી. ના ભૅનૅજયશ્રી સબુા઴બાઇ ઩ટેરને યાતા ખાડી રકનાયે સ્ભળાન ભનૂભ ખાતે 
રઇ જઇ  આમનક લૅસ્ટ નભનશ્રત ભાટીના ઢગરાઓં ફતાલેર, જે અંદાજીત ૧૦૦ ભેરરક ટન જેટરો જણામેર. વદય ફાફતે એકભના ભેનેજયશ્રી  સબુા઴બાઇ 
઩ટેરે આ ભાટી ન નાખંી શોલાનુ ંજણાલેર. આથી વદય ફાફતે યાતા ગાભના વય઩ચંશ્રી નભતેળબાઇ ઩ટેરનો ટેરોપોનનક વ઩ંકક વાધી રૂફરૂ મરુાકાત અથે 
ફોરાલેર. વય઩ચંશ્રી વાથે રૂફરૂ મરુાકાત ફાદ તેભણે વદય ભાટી લા઩ી સ્સ્થત શભેા ડામ કેભના ગ઩ૃભાથંી કોઇ વપ્રામય દ્વાયા ગાભભા ંગ્રાઉન્ડ 
ફનાલલાના શતેવુય રાલલાભા ંરાલેર છે. આભ વય઩ચંશ્રીને આ નનલેદન ફાદ એકભના ભેનેજયશ્રી  સબુા઴બાઇ ઩ટેરે ઩ણ આ આમનક લૅસ્ટ નભનશ્રત ભાટી 
તેભના દ્વાયા લફન – અનધકૃત યીતે નાખંલાભા ંઆલેર શોલાની કબરૂાત કયેર. જે ફાફતનો એકભ દ્વાયા કયેર કબરૂાતનામ ુઆ વાથે ફીડે ર છે. મરુાકાત 
વભમે એકભને વદય લૅસ્ટ યાતા ગાભેથી તાત્કાલરક ઉઠાલી સયુલિત મોગ્મ નનકાર કયી પોટોગ્રાપ વરશત નલગતલાય ભારશતી યજૂ કયલા રેલખતભા ંસચૂના 
આ઩લાભા ંઆલેર.    
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8 Collection of sample --------  
9 Grievances other than  pollution 

issues 

----------  

10 Conclusion 

વદય પરયમાદભા ંતથ્મ જણામેર અને પરયમાદીશ્રીએ ફતાલેર સ્થાને ભૅ. લા઩ી સ્઩ેક્રોકેભ પ્રા. રી. દ્વાયા લફન અનધકૃત યીતે ઠારલેર ભાલભૂ ઩ડરે, જે 
ફાફતે એકભને તાત્કાલરક નનમભાનવુય ઩ગરા ંરેલા લરલખતભા ંસચૂના આ઩લાભા ંઆલેર.  
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સ્થલ ગામ રાતા, રાતા નદીને રિનારે, સ્મ઴ાન ભમૂમ પાસે 
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અંદાજીત ૧૦૦ ભેરરક ટન આમનક લૅસ્ટ નભનશ્રત ભાટીના ઢગરાઓં 
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એિમે લ઱લિતમાાં આપે઱ િબ઱ૂાતનામુાં 
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To furnish report on joint inspection of M/s Vapi Spectrochem Pvt.
Ltd. and M/s Percynic Chemical, Vapi in compliance of order of
Hon’ble NGT, Principal Bench, New Delhi

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

 
ORIGINAL APPLICATION NO. 823 OF 2018

 
 

IN THE MATTER OF:
 
 Ranveer Singh (Applicant)      versus      State of Gujarat (Respondent)                     
 
 
Subject :- To furnish report on joint inspection of M/s Vapi Spectrochem Pvt. Ltd. and M/s Percynic
Chemical, Vapi in compliance of order of Hon’ble NGT, Principal Bench, New Delhi
 
Ref:- (1) Honorable NGT Principal bench order Dt:-1st March 2019 in matter of
Original Application No 823/2018

 
 

Respected Sir.
 

In reference to Original Application No 823/2018, order passed by Honorable NGT Principal

bench order Dt:- 1st March 2019  to furnish report on joint inspection of M/s Vapi Spectrochem Pvt.
Ltd. and M/s Percynic Chemical, Vapi in compliance of order of Hon’ble NGT, Principal Bench, New
Delhi and take appropriate action in accordance with law and furnish and action taken report within
two month by e-mail at ngt.filing@gmail.com i.e. on or before 31.05.2019. This is for kind information
please.

 
 Thanking You,
 
                                                                                             B.R.Gajjar
                                                                                        (Regional Officer)

                                                                                     Gujarat Pollution Control Board

Bhavdip R Gajjar(GoG-GPCB Dept.)
Fri 5/31/2019 2:37 PM

To:ngt.filing@gmail.com <ngt.filing@gmail.com>; filing.ngt@gmail.com <filing.ngt@gmail.com>;

Cc:ms-gpcb <ms-gpcb@gujarat.gov.in>; Sushil2 H Vegda(GoG-GPCB Dept.) <uh-gpcb-vapi@gujarat.gov.in>; sushilgpcb@gmail.com
<sushilgpcb@gmail.com>; legal.gpcb@gmail.com <legal.gpcb@gmail.com>; Ranjitsinh3 H Bhati(GoG-GPCB Dept.) <uh-gpcb-
lega@gujarat.gov.in>;

 1 attachments (3 MB)

Final_Report_Jt_inspection-Vapi_Spectrochem-NGT-30.05.2019.pdf;

mailto:ngt.filing@gmail.com
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https://services.ecourts.gov.in/ecourtindia_v4_bilingual/cases/case_no.php?state=D&state_cd=17&dist_cd=35# 1/1

Case Type : CC - CRIMINAL CASE
Filing Number : 1084/2019 Filing Date: 04-04-2019
Registration Number : 1084/2019 Registration Date: 04-04-2019
CNR Number : GJVL08-001153-2019

First Hearing Date : 30th April 2019
Next Hearing Date : 03rd August 2019
Stage of Case : PROCESS TO ACCUSED
Court Number and Judge : 5-ADDL. SR. CIVIL JUDGE & A.C.J.M.

1) GUJARAT POLLUTION CONTROL BOARD
    Advocate- J.S.PATEL

1) M/S. VAPI SPECTRO PVT. LTD.

2) SUBHASHBHAI PATEL
    

TALUKA COURT, VAPI
Case Details

Case Status

Petitioner and Advocate

Respondent and Advocate

Acts
Under Act(s) Under Section(s)

ENVIRONMENT (PROTECTION) ACT, 1986 19,
History of Case Hearing

Registration Number Judge Business On Date Hearing Date Purpose of hearing
1084/2019 ADDI CIVIL JUDGE & J.M.F.C 24-06-2019 PROCESS TO ACCUSED
1084/2019 ADDL. SR. CIVIL JUDGE & A.C.J.M. 03-08-2019 PROCESS TO ACCUSED

Order not uploaded by concerned court
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Report regarding appropriate action taken in accordance with law by
Gujarat Pollution Control Board in above referred matter and in
consideration Hon’ble NGT Original Application No. 823 of 2018

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

ORIGINAL APPLICATION NO. 823 OF 2018
 

IN THE MATTER OF:
Shri Ranveer Singh (Applicant)     versus    State of Gujarat  (Respondent)                   
 
 
Subject:-  To report regarding appropriate action taken in accordance with law by
                 Gujarat Pollution Control Board in above referred matter and in
                 consideration  Hon’ble NGT Principal bench order Dt:-18th December 2018.
 
Ref:-   Honorable NGT Principal bench order Dt:-18th December 2018 in matter of
          Original Application No 823/2018.
 

 
Respected Sir.
 

In reference to Original Application No 823/2018 order passed by Honorable NGT Principal
bench order Dt:-18th December 2018. Joint committee comprising of Central Pollution Control Board
and Gujarat Pollution Control Board (GSPCB) and committee report filed to Hon’ble NGT through e-
mail on 31.05.2019 by RO, GPCB Vapi. As per committee report penalty and environment
compensation are to be recovered from industry i.e. M/s. Vapi Spectrochem Ltd, Vapi and in this
regard action taken report by e-mail at ngt.filing@gmail.com to this tribunal is attached herewith. This
is for kind information please.

 
Action taken report was submitted on Dated: 24/06/2019 by E-mail in which it was

typographical mistake, which is corrected in this report i.e. in first, forth & fifth line of report Dated
shows 15/09/2019, 17/09/2019, 20/09/2019, 21/09/2019, which is corrected in this report and actual
date is 15/09/2018, 17/09/2018, 20/09/2018, 21/09/2018. So you are requested to consider this
report instead of report submitted by E-mail on Dated: 24/06/2019.

 
 Thanking You,

Bhavdip R Gajjar(GoG-GPCB Dept.)
Tue 6/25/2019 4:47 PM

To:ngt.filing@gmail.com <ngt.filing@gmail.com>; filing.ngt@gmail.com <filing.ngt@gmail.com>;

Cc:ms-gpcb <ms-gpcb@gujarat.gov.in>; westzonecpcb@yahoo.com <westzonecpcb@yahoo.com>; brnaidu.cpcb@nic.in
<brnaidu.cpcb@nic.in>; Legal Officer <legal.gpcb@gmail.com>; Ranjitsinh3 H Bhati(GoG-GPCB Dept.) <uh-gpcb-
lega@gujarat.gov.in>; Sushil2 H Vegda(GoG-GPCB Dept.) <uh-gpcb-vapi@gujarat.gov.in>; Rajesh N Parmar(GoG-GPCB Dept.)
<nuh-gpcb-vapi@gujarat.gov.in>; dhruv.pal@hotmail.com <dhruv.pal@hotmail.com>; dhruvpal.legal@gmail.com
<dhruvpal.legal@gmail.com>;

 1 attachments (398 KB)

Action Taken report Vapi Spetcrochem.pdf;

mailto:ngt.filing@gmail.com
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                                                                                             B.R.Gajjar
(Regional Officer)

Gujarat Pollution Control Board
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1

2
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11

PLOT NO:3A &3B,
PHASE-I, GIDC ESTATE,
GIDC Vapi - 396195
DIST : Valsad,  TAL : Pardi               ,  SIDC : Vapi

Industry Details

Email :

Telephone :

nishith@hemachem.com

0260-6456524

Type / Scale / Sector / Status : RED / SMALL / Organic Chemicals manufacturing / In Operation
 Inspection Dt & Time : 29/07/2019 17:00 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 13.560

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

534628 ( On/For Revocation   )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Underground Drainage System / Soak Pit
GIDC Underground drainage / 0

Ind : Dom : 5.000
3.000Ind : Dom : 3.000

38393

 Waste Water generation / Discharge (klpd) :

AWH-73691-16/07/2020  Last Inward:161818-19/07/2019[ONL]

No

 TSDF Name : Vapi Waste & Eff Mngmt Ltd. VAPI [24763]

 Person Contacted : Mr. Subhash Patel - Manager

4

17

Vapi Spectrochem Pvt.Ltd

Ro Name : Vapi 

Last 3 Legal Action :

Source of Water Supply: GIDC

 Commissioned Dt :  
   

 Production Start Dt : 
    

10/09/1994 15/10/1994

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=1 , Flue Gas =2, Process =0 , ETP Cap = 8 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 07/09/2011

Applicability of CRZ Rules : No

Outward No: 44119-07/08/2019

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
21/02/2019 REV 04/07/2019 PER, 515234 REV COM 512268
20/04/2019 REV 16/06/2019 3MT, 522323 REV OTH 510209
11/03/2019 NOT 28/05/2019 33A,, 517285 NOT ROU 508264

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2016-2017 HW Monthly Return : 2019-06

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 33027, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 201907 HAZD Waste Disposal : NO DATA

ETP Details : P-Collection Cum Equalization,P-Collection Tank,P-Nuetralization,S-Settling Tank

No Data

Fuel Used : Diesel,Solid Fuel

Stack Attached to : Boiler+T.F.H,D.G. Sets

N I C1/7 ( Through XGN )07/08/2019

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



One Time Updations
e  - Electric Company Name (Power Supply) DGVCL

p  - On West Direction of the location of the Company FILTRATION PLANT

o  - Production since (Date) or Proposed 15/10/1994

0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

p  - On North Direction of the location of the Company OPEN SPACE

p  - On South Direction of the location of the Company COAL STORAGE

p  - On East Direction of the location of the Company OPEN SPACE

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? Yes

h  - Regd with T.S.D.F VAP-Vapi Waste & Eff 
Mngmt Ltd. VAPI [24763]

f  - Display Board Provided at the Entrance ? Yes

j  - Name & Address of MAIN Re-Cycler ----

i  - Recyclable Hazd Waste Disposal to Within State

l  - CETP Name
VWE-Vapi Waste & Effluent 
Management Co.Ltd. (VAL-
24764)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

General Observation
a  - R.O File No 24762

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date Yes

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

N I C2/7 ( Through XGN )07/08/2019

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



This unit is visited with reference to the revocation order issued vide H.O Letter . Detail IR report with points 
given as per the issued revocation order is uploaded here with. Please May refer it.  [576]-30/07/2019 
[576]-30/07/2019

W.C Notings: -----------------------------[456-LSO]~

PCB-ID: ( 24762 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Remarks :

Site  Observations  during  Inspection ,

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? as per the crux

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

---

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable ---

n  - Details of safety spects provieded by the facility ---

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply GIDC

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Repair/Main Reqd

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 02

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

N I C3/7 ( Through XGN )07/08/2019

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



આપના ારા છે લા ૩ માસના પાણીનો વપરાશ તથા સોસ ,ઉ પાદન, ગંદા પાણીનો િનકાલ, જોખમી ઘન કચરાનો િનકાલ 
ાં િનકાલ કરલ છે તે  ગેની તમામ િવગતો દન – ૩ માં અ ેની કચેર  તથા ONLINE XGN પર ણ કરવા 

જણાવવામાં આવે છે.
એકમને આપવામાં આવેલ revocation order No – GPCB/CCA-VSD-437(3)/ID-24762/510209 on dated 16/06/2019 

ું ુ તપણે પાલન કર ું

Compliance Observed in this Inspections.

N I C4/7 ( Through XGN )07/08/2019

PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



Instructions in Previous Visits and Reply Insp Det Instruction Status

 તા. 20/02/2019 ના રોજ અ ેની કચેર એ કાળા રંગનો કોઈ વે ટ ગામ: રાતા, રાતા 
ખાડ ના મશાન ૂમી પાસે ઠાલવી નાખવામાં આવેલ એ બાબતે ફર યાદ મળેલ.  
અ ુસંધાને તા 20/02/2019ના રોજ કરલ થળ તપાસ દરિમયાન સદર માટ ના 
ઢગલાઓને ાથિમક નજર જોતાં તેમજ આપના એકમમાં હાલમાં થઈ રહલ 
કાયવાહ ને જોતાં, સદર માટ  આપના એકમમાંથી આ થાને ઠાલવવામાં આવેલ 
હોવા ું જણાયેલ. આથી સદર થાને આજ રોજ તા. 21/02/2019 ના રોજ ી 
ુભાષભાઈ પટલ, મેનેજર ી (મે. વાપી પે ોકમ ા.લી.) સાથે બ  ુલાકાત 

લીધેલ. ુલાકાત દરિમયાન આપના વારા સદર માટ  એકમની હોવાની મનાઈ કરલ. 
થી સદર બાબતે વ ુ તપાસ અથ રાતા ગામના સરપંચ ી િમતેશભાઈ પટલની 

ટલીફોનીક સંપક સાધી બ  ુલાકાત લીધેલ. સરપંચ ીએ ુલાકાત સમયે આ માટ  
વાપી થત એકમ મે. હમા ડાયકમ ુપમાંથી  આવેલ હોવા ું જણાવેલ થી સદર 
માટ  (આયન િમ ીત) આપના એકમમાંથી આવેલ હોવા ું થાિપત થતાં સદર 
બાબતે ી ુભાષભાઈ પટલ વારા પણ ક ૂલાત કરવામાં આવેલ, અને જણાવેલ ક 
આ આયન િમ ીત માટ  ડ પર વારા ખાલી કરવામાં આવેલ છે. નો જ થો આશર 
100 મે ક ટન ટલો છે. આથી ઉપર; With reference to above subject and 

GPCB visit to the area on 21/02/2019, We wish to clarify that our unit is closed 
and we had sent all our Iron waste to TSDF site, We had separated the good 
soil so it can be used further after the inspection of GPCB, this was collected 
in one area of the plot and was also observed and noted during the combined 
vist of GPCB and CPCB on 27th December 2018, this soil was non-hazardous 
so was given to our supplier of soil who is supplying the new murram for 
remediation. During this segregation some Iron dusting got mixed with the soil 
and hence had a little blackish colour the soil is also inherently black in 
nature. This soil was also seen by Mitesh bhai and he being the sarpanch 
wanted to use this in filling the low lying area of his village however his 
competitors didn t take this well and complained. As per the direction of 
GPCB we took the soil back, segregated the same and send it to TSDF site 
on 23rd and 27th February. @#$Uploaded Documents.Manifesto of Vapi 
Solid waste. Date - 23/02/2019 Manifesto no 840219 Quantity 24440 kgs. 
Date - 23/02/2019 Manifesto no 840170 Quantity 22280 kgs. Dated - 
27/02/2019 Manifesto no 842413 Quantity 31500 kgs.~We have submitted 
our reply on Notice letter received on 21-02-2019 regarding material disposed 
near RATA village. We have lifted the material and send it TSDF site to 
VAPI.@#$@#$We are also submitting the Gram Panchayat letter confirming 
the material is lifted and there is no soil left on open ground of RATA 
village.@#$@#$Uploaded Reply copy and Gram Panchayat RATA letter. 
(26/03/2019)

515234(21/02/19) Still Pending

આથી ઉપરો ત બાબત યાને લેતા આપ ી વારા આપનો આયન િમ ીત માટ  
ગેરકાયદસર ર તે િનકાલ કરવામાં આવે છે. ને તા કાલીક આપના એકમમાં લઈ લે ું. 
અને િનયમ ુજબ ુર ત યો ય િનકાલ કર  ફોટો ાફ સહ ત અ ેની કચેર ને ણ 
કરવી.; We have lifted all the soil which was sent to Rata village and sent to 

Vapi Waste on 23 & 27 Feb 2019. Pictures of material lifted from Rata village 
also pictures of clear land at the Rata village and details of material sent to 
TSDF site to Vapi  with manifest copy for the same Uploaded on site. 
(02/03/2019)

515234(21/02/19) Still Pending
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 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler+T.F.H 11 YES N.A Solid Fuel 250 Kg/Hr. agro waste briquett 

fuel,yes with apcm 
found in operation.

2 D.G. Sets 9 240 KVA YES N.A Diesel 40 Lit/Hr. stand by

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-11 @7-8 on ph strip / 26 1700-1700 REP  ## final outlet of the etp ~ -  browinsh
2 H-1 -- / 1710-1710 REP  soil sample collected from the m/s. vapi spectorchem 

pvt.ltd , plot no -3 a ~ 
--

3 H-1  / 1740-1740 REP  soil sample collected from open plot of m/s. vapi 
spectorchem pvt.ltd , plot no -3 b ~ 

4 H-1  / 1810-1810 REP  soil sample collected from the m/s. percynic chemicals, 
plot no – a2/12 ~ 

D

A

Rachana M. Kantharia,  SO - S.B.Patel,SO

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (24762)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Process Waste Sludge/Residues Containing Acid, Toxic Metals, 

Organic compounds
I  -26.1 162.000-M.T COL,STO,DST,TRA

2 Used or Spent Oil I  -5.1 0.020-M.T COL,DSS,CYC,STO,TRA
3 Chemical    sludge    from    waste    water treatment I  -35.3 1.000-M.T COL,STO,DST,TRA
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 2.460-M.T COL,STO,RRE

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 2,4,5 trichloro aniline 0.000 20.000 - M.T 0.000
2 Iron Oxide (Black & Red),Manganese 

Ore,Gypsum,Kaolin,Mica,Phosphate,Silica,Calcium 
Carbonate,Quartz and Talc

1000.000 1000.000 - M.T 1000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 2,4,5 trichloronitrobenzene 0.000 - M.T
2 acetic acid 0.000 - M.T
3 caustic lye 0.000 - M.T
4 Ferric Oxide 0.000 - M.T
5 iron powder 0.000 - M.T
6 Lumps or pellets of Manganese Ore, Gypsum, Kaolin, Mica, Phosphate, Silica, Calc 0.000 - M.T
7 thiourea 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 18.560 WWG : 6.000 Water Source     Remark
1 Boiler Feed 3.240 0.000 SIDC
2 Cooling Water 2.160 0.000 SIDC
3 Domestic Purpose 5.000 3.000 SIDC
4 Mnfg Process 2.160 0.300 SIDC
5 Others ..... 2.500 0.000 SIDC
6 Wash  Water 3.500 0.000 SIDC

Water Consumption & Generation Break upG

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



Signature By(Rachana M. Kantharia,  SO )
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PCB Id: 24762
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)



 PCB ID _ 24762_M/s. VAPI SPECTROCHEM PVT.LTD 

This unit is visited with reference to the revocation order issued vide H.O Letter No – GPCB/CCA-VSD-
437(3)/ID-24762/510209 on dated 16/06/2019.  Unit is engaged for the production of 2,4,5 Trichloro 
aniline . During visit unit is found in operation & production of 2,4,5 Trichloro aniline is going on. 
Provided ETP units are found in operation & treated waste water is being discharged into the CETP 
through U/G drainage line system. One representative waste water sample is collected from the final 
outlet of ETP for the analysis purpose. Noted final outlet reading is 670.2 KL during the visit. @ 8 MT iron 
waste stock is stored in the storage area. During visit 03 nos. Of soils samples are collected during the 
visit from the following location for the analysis purpose.  

1. From the M/s. Vapi Spectorchem Pvt.Ltd , Plot No -3 A 
2. From open plot of M/s. Vapi Spectorchem Pvt.Ltd , Plot No -3 B 
3. From the M/s. Percynic Chemicals, Plot No – A2/12 

H.O Letter No – GPCB/CCA-VSD-437(3)/ID-24762/510209 on dated 16/06/2019 
Sr. No Specific condition given as per the 

issued revocation order 
Action taken by the unit 

1 You shall carry out ground water & 
soil sampling on six monthly basis and 
results shall be submitted to GPCB 

Unit will submit the results of water & soil 
sampling on six monthly basis & results will be 
submitted to GPCB 

2 The penalty of Rs. 2 Lacs may be taken 
from the industry due to illegal 
dumping of waste which was violation 
of HoW  (M & TM), Rules 2016 under 
E(P) Act, 1986 

This penalty paid by the unit 

3 Environmental compensation of Rs. 13 
Lacs & 8 Thousand may be taken from 
the industry 

This penalty paid by the unit 

 

 M/s. Percynic Chemicals 

This unit is visited with reference to the revocation order issued vide H.O Letter No – GPCB/CCA-VSD-
437(4)/ID-24762/512268 on dated 04/07/2019.  During visit at Plot No – A2/12 of M/s. Percynic 
Chemicals , there is no any industrial production activity is going on. From this unit there is no 
generation/discharge of waste water is observed.  

 
 

Date -29/07/2019                                                              Sd/-                                           Sd/- 
Place -Vapi                                                                S.B.Patel,SO                           R.M.Kantharia,SO 
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To furnish report of joint inspection carried out by CPCB & GPCB
(Committee formed by Hon’ble NGT) of M/s Vapi Spectrochem Pvt.
Ltd. and M/s Percynic Chemical, Vapi in compliance of order of
Hon’ble NGT Dated.03.07.2019, Principal Bench, New Delhi.

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

ORIGINAL APPLICATION NO. 823 OF 2018
 

IN THE MATTER OF:
  Ranveer Singh (Applicant)      versus      State of Gujarat (Respondent)                     
 
Subject :- To furnish  joint inspection report  of M/s Vapi Spectrochem Pvt. Ltd. and M/s Percynic
Chemical, Vapi carried out by CPCB & GPCB (Committee formed by Hon’ble NGT)  in compliance of
order of Hon’ble NGT, Principal Bench, New Delhi.

Ref:- (1) Honorable NGT Principal bench order Dt:-3rd July 2019 in matter of Original Application No
823/2018

 
 
 

Respected Sir.
 

In reference to Original Application No 823/2018, order passed by Honorable NGT
Principal bench order Dt:- 3rd July 2019 to furnish report on joint inspection by CPCB & GPCB
(Committee formed by Hon’ble NGT) of M/s Vapi Spectrochem Pvt. Ltd. and M/s Percynic
Chemical, Vapi in compliance of order of Hon’ble NGT, Principal Bench, New Delhi on or before
31/08/2019. Joint report by CPCB & GPCB (Committee formed by Hon’ble NGT) is attached
here with requisite Annexures (1 to 5).

          Kindly consider it as a compliance of Hon’ble NGT order dated 03/07/2019 in above matter.

          Thanking You,

Bhavdip R Gajjar(GoG-GPCB Dept.)
Fri 8/30/2019 4:58 PM

To:ngt.filing@gmail.com <ngt.filing@gmail.com>; filing.ngt@gmail.com <filing.ngt@gmail.com>;

Cc:ms-gpcb <ms-gpcb@gujarat.gov.in>; Sushil2 H Vegda(GoG-GPCB Dept.) <uh-gpcb-vapi@gujarat.gov.in>; sushilgpcb@gmail.com
<sushilgpcb@gmail.com>; legal.gpcb@gmail.com <legal.gpcb@gmail.com>; Ranjitsinh3 H Bhati(GoG-GPCB Dept.) <uh-gpcb-
lega@gujarat.gov.in>; pratikcpcb@rediffmail.com <pratikcpcb@rediffmail.com>;

 6 attachments (7 MB)

Annexure-1-REPORT OF THE JOINT COMMITTEE (MAY 2019) AS PER ORDER 01.03.2019.pdf; Annexure-2-Hon’ble NGT order dated

03.07.2019.pdf; Annexure-3-Revocation order for Closure Direction – Ms Vapi Spectrochem Pvt Ltd.pdf; Annexure-4-Revocation order

for Closure Direction – Ms Percycnic Chemicals.pdf; Annexure-5-Photographs.pdf; 1. Report-VSPL-Vapi-NGT_OA_No._823_of_2018-

August_2019.pdf;
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                                                                                             B.R.Gajjar
                                                                                        (Regional Officer)

                                                                                     Gujarat Pollution Control Board
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